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PRESIDENT'S SECRETARIAT
New Delhi, the 26th January 1970

No. 9-Pres/7(H—The President is pleased to approve the
award of the Param Vishist Seva Medal to the undermentioned
personnel for distinguished service of the most exceptional
order :—

Lieutenant General Ajit Singh (IC-344).
Lieutenant General Jagjit Singh Aurora (1C-214).
Acting Vice-Admiral Nilkanta Krishnan, Indian Navy.
Major General Mihirsingh Gchisingh Hazari (IC-646).
Maojr General Navccn Chand Rawlley (IC-525), MC.
Major General Sagat Singh (IC-4295).
Major General Umrao Singh (IC-361).
Rear Admiral Bansh Raj Singh (L), Indian Navy.
Air Vice Marshal Ajit Nath (166), Medical.

No. 10-fVtfv/70.—The President is pleased to approve the
award of the Ati Vishisht Seva Medal to the undermentioned
personnel for distinguished service of an exceptional order ;—

Brigadier Arunkumar Sridhar Vaidya (1C-1701). MVC,
Armoured Corps.

Brigadier Cuddalore Lakshminarasimhalu Sesagiri (IC-
1982), EME.

Brigadier Janki Dass Kapur (V-14).
Brigadier Pritam Chandu Lai (IC-2038), Intelligence

Corps
Brigadier Ronald Arthur Regal O'Connor (IC-576),

Maratha Light Infantry.
Brigadier Risal Singh (IC-1610), Rajputana Rifles.
Brigadier Sukhwant Singh (IC-959), Artillery.
Brigadier Sudalayandi Kolandavelu (IC-3196), Artillery.
Brigadier Shamsher Singh Puri (TC-10411, Armoured

Corps.
Brigadier Shabeg Singh (IC-778), Gorkha Rifles.
Commodore Darshan Chander Kapoor, Indian Navy.
Commodore Kirpal Singh, Indian Navy.
Commodore Rajendra Tandon (E), Indian Navy.
Air Commodore Sat Pal Singh (2853), Tech./Slg.
Colonel Iqbal Singh (IC-1162), Artillery.
Colonel Manohar Lai (IC-3OO3). Punjab.
Captain Balbii' Dutt Law, Indian Navy.
Surgeon Captain De Rosario Faust Pinto, Tndian Navy.
Captain Lancelot Gomes, Indian Navy.

Acting Captain Joginder Singh Randhawa, Indian Navy
(Posthumous)

Acting Captain Krlshnaswami Sridharan (S), Indian Navy.
Captain Mohan Singh Grewal, Indian Navy.
Captain Melville Raymond Schunker, Indian Navy.
Group_ Captain Apia Kar Singh Bakshi (2013), Adminis-

trative & Special Duties.
Group Captain Brian Keith Stidston (2821), General

Duties (Pilot).
Group Captain Lakshman Madhav Katre (3117), General

Duties (Pilot),
Wine Commander (Acting Unpaid Group Cantab)

Nitlript Lai Badhwar (3955), General Duties (Pilot).
Group Captain Randhir Singh (2135), Vr.C, General

Duties (Pilot).
Lieutenant Colonel (Local Colonel) Pyara Lai (IC-3857),

Madras.
Lieutenant Colonel (Local Colonel) Suresh Chandrn

Sharma (TC-8053), Dogra.
Lieutenant Colonel (now Colonel) A.I.G Monteiro (IC-

5061).
Instructor Commander Menmohan Singh Kohll, Indian

Navy,

No, 1 \-Pres/~!0.—The President is pleased to approve the
award of the Visllishl Seva Medal to the undermentioned per-
sonnel for distinguished service of a high order :.—

Colonel R.ijashekharwodeyar Shantawodeyar Wodeyar
(IC-2132), Artillery.

Lieutenant Colonel Achhar Singh (SL-212), Special List.
Lieutenant Colonel Brij Raj Singh (IC-10195), Engineers.
Lieutenant Colonel Bakshi Joginder Singh (IC-4870), Jat.
Lieutenant Colonel Devindcr Singh Sidhu (1646), 9

Horse.
Lieutenant Colonel Dhan Singh Rawat (IC-4170), Artil-

lery.
Lieutenant Colonel Harbans Lai Sethi (T.C-4815), Intelli-

gence Corps.
Lieutenant Colonel Pindi Das Sawhney (IC-2609),

Signals.
Lieutenant Colonel Ram Rattan Singh (IC-4108), DO£ra

Regiment,
Lieutenant Colonel Surendra Nath Dar (IC-5441),

Gorkha Rifles.
Commander Bangalore Rao Vasanth, Indian Navy.
Commander Chitta Ranjan Roy, Indian Navy.
Commander Joytirlndra Nath Maitra, Tndian. Navy.
Commander Jagdish Chandra Puri, Indian Navy.
Commander James Joseph Roland Martin, Indian Navy,
Commander Kanwar Munish Kumar, Indian Navy.
Commander Lionel Ewart Orde Lunel. Tndian Navy.
Commander Manavedam Sathianathan Menon, Indian

Navy.
Acting Commander Madhawan Ramachandran Nlair,

Indian Navy.
Commander Nellari Poozankandi Mukundan, Indian

Navy.
Commander Rangaswamy Bala Subramanian, Indian

Navy.
Instructor Commander Thomas Anthony De'Oouto, Indian

Navy.
Wing Commander Gursharan Singh (4263), Technical

Engineering.
Wing Commander Harbhajan Singh Bhatla (4300), Tech-

nical/Electrical,
Wing Commander Inder Singh Dua (3631), Administra-

tive & Special Duties.
Wing Commander Kirpal Singh Sufi (3952), General

Duties (Pilot).
Wing Commander Nawal Naranian Dhir (2752), Educa-

tion.
Wing Commander Narayanan Krishnan Nair (4075),

Technical/Electrical.
Wing Commander Padam Sen Kapur (3704), Equipment.
Wing Commander Rajinder (4303), Technical/Electrical.
Wing Commander Shyamal Kumar Mittra (3818), Tech-

nical/Electrical.
Wing Commander Ved Prakash Misra (3627), Adminis-

trative & Special Duties,
Major Bamrah NHranjan Singh (MR-795), Army Medical

Corps.
Major Dipankar Ghosh (MR-1437), Army Medical Corps.
Major Girdhari Lai (SL-91), Special List.
Major Gulzarilal Nanda (TC-8025), Signals.
Major Joseph Paul Alapat (IC-10620), Engineers.
Major Surinder Mohan (MR-1481), Army Medical

Corps,
Major Shrikant Sitaram Hasabnis (IC-6233). Jat.
Major Sardari Lai Saini (IC-1092), EME.
Major Tejwant Singh Grewal (TC-8000), Maratha.
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IVlajor Vrja> Narayan Channa (I&8495), Guards.

Lieutenant Commander (SD)(G) Abu Amin, Indian
Navy.

Lieutenant C'Jnuiwnder (SD) (B) Bikram Singh Indian
Navy.

1 ieutenanl Commander Chakingal Narayan Balakrisbna
Menon, Indian Navy.

Lieutenant Commander Grah Nandan Nandy Singh
Indian Navy.

Lieutenant Commander Heathwood Johnson Indian
Nbvy.

Squadron 1 ctdc-i Bcinsidar Srinivas Hatangadi (5492)
rl cchnic.il Signals, '

Squadron Leadci Mahinder Singh (4191), Equipment.

Squadron Lc.Jer Madhavakrishna Khashav (5114)
General Duties (Pilot).

Squadron. I cider Viswanath Venkatsramani (497(1)
General Duties (Pilot).

Captain Geoige Kurian (M-10762), Army Medical Corps.

Captain Kmnti Kumar Sood fIC-13536), Gorkha Rifles.

Cnptnin Pichlad Singh Sethi (EC-59669), Engineers.

Captain Sant DJSS (TC-3H74), ASC fPostal).

Lieutenant Bhagwan Deepak Mohindra N.M Indian
Navy.

lieutenant (SD) (R) Unni Krishan Pisharedy Indian
Navy.

Lieutenant < SD I (MK) Vitlal Uflappa Shctty Indian
Navy.

Fliuhr Lieutciin Amarjeet Singh Kullar (5R54} V? C
Cierenl Dimes (Pilot).

Fli^h1 Ti-ulcmn Milavarical Peter Varghcsc (7866),
[ei^hntciil rnjrinoerin1*.

rC-3"ibO7 Subclar Hnri Singh, Sikh,

V Shanmug im, Master Chief Petty Officer, Medical Assis-
tant Fiist Cl.iss No 15488

Mumamcot Poni Antonv, Master Chief Petty Officer
First Class. No 8122. '

192.18 Warrant Officer Suroj Ranjan Chandra, Fitter-I,

21 I so;. Flight Sergeant Chur^ckamannil Mathcw Ahra-
IILIM. Radai Mechanic

2018J2 Fli«h< Sergeant Totindra Nath Kaul, Fitter.

2067*71 Fli«hl Seigeanl Mannamkunnath Gopalan Flec-
trician.

219217 SL-rgc.ii/t l»ran.i Krishna Misra, F.1I A

Bhiksha Rain Sharma, Master Chief Petty Officer (Mecha-
nician) Firsi Claw, No. 33499.

No \l-Pres /70.— The President is pleased to approve the
award of the KlRT! CHAKRA for acts of conspicuous eal-
iantry to :—

Shri SHAM SUNDER,
Assistant Sin ion Master, Northern Railway

(Fffnlivr dull' •/ u\i,ird—<V/i May, 1969)

On ihc night o! Ihc 6th May, 1969, at about 0030 hours .i
ganu nr eight O! nine armed dacoits entered the Station Office
at Cin'dh,)] Riilw i\ station, after overwhelming the Railway
<talf utT duly They demanded from Shri Sham Sunder Assis-
rant Sijtion M.isi?' on duty at that lime the key'of the
Station cHih sofe <m I he pistr-1 point. Shri Sham Sunder lefused
to part with the key. Enraged at his refusal, one of the dacoits
fired at Sh-i Sham Sunder inMiring him In the left arm Tnspite

• i t i n i u r y - S h r i S l i a m Simder stood his ground grappled
with nv d:\coits and snatched n baa containing 12 live cartridpea
tiom one of them. Thereupon, another dacoit fired at Shri
Shnrn Sunder, c msinjj him \e cro injuries in the chert stomach
and lap Undcton cri ' v his injuries, Shri Sham Sunder conti-
nued to fnce them resolutely and lefusod to part with the kev
of the cash safe The stiff rchtence put up Shri Sham Sunder
and the arrival of T-iIIacers on the v^ene unnerved the dacoits
who fled nwav

In this action, Shri Sham Sunder showed commeodalile
determination and displayed conspicuous gallantry.

\o. 13-1'rrs /70—I he President is pleased to approve the
award ol I lie SHATJRYA CHAKRA for acts of gallantry to :

1 JC-4815 Subedar SHEORAJ SINGH
Jat

(Fffective date of award—2J>rd August l'J68)

On leceiving information on the 22nd August 1968 that one
wounded rr.»tiTc was evacuated through a village in Mizo Hills,
Subedar iSheoraj Singh immediately set oil, with one platoon,
and arrived at the village curly in the morning of the 23rd
August 1968. He located the hostiks hide-out and quickly en-
cirJed it. The movement of troops was noliccd by .i hostile
who immediately opened fire. Subedar Slieoraj Singh returned
the flre and killed the hostile. He also captured another hos-
tile who wai trying to escape. The platoon under his leadci-
ship, captured ammunition, a large number of weapons, and
some documents

Tn this action, Subedar Sheoraj ingh displayed gallantry and
leadership.

2 Major MAN MOHAN SINGH BA1AJ (IC-12329)
Gorkha Rifles {rotthumow)

{Effective date of award—20th September 1968)

DiiU'ti; the period 22nd August, 1968, to 8th January, 1969,
Maijr Man Mohan Singh Bajaj, along-with his company, was
assigned the task of apprehending the hostiles operating in
Knhim.i ; rea of Nagaland with illegal arms and causing depre-
dations Despite heavy rains and bad weather he organised
extensive patrolling in the area, which was thickly forested
Due to his concerted efforts, the hostile activitie1- in his area
almost Lime to an end On the 20th September, 1968, he was
informed about the presence of a hostile in the vicinity of his
post. He orginiscd a plan for catchini; the hostile and per-
oivlly pkmnL 1 an ambush for him PoMtioninc himself on

the load side, he asked the man to come ne ir. but when the
lattci started runnincr, he chrsrd him Ihroujrh the hushes and
the cultivated area. The chase of the hostile continued for
some time when he was located by Ihe cha'-ing partv. led bv
Major Man Mohan Singh Bajaj, and was killed on the spol.
4g?in, on the 4th Tanuarv, 1969, he went out on a ptrol to
locate a hidr-out of the hostiles, On the morning of 8lh
Janu iry, l%9, he carried out a tactical reconnaissance and
approached the hide-out, with two ORs. leaving the rest of his
patrol about 50 metres behind. On seeing the officer and his
parly, 4 or 1 hostiles who were hiding there, rushed out and
tartfd running away into the jungle. Major Man Mohan Sinrh

Bajaj '.rmiianjjed them and opened fire at them from his Slen
Gun when they refused to stop running. The hostiirs 1 '
started (irinR in his direction. Tn this encounter, the officer was
hit hy a bullet as a result of which he died

In this encounter, Major Man Mohan; SiniJi B ijnj displayed
L'lilanlry and determination.

3 Shri RAMESHWAR PRASAD SETTI (GO-771)
Assistant Executive Engineer

{Fffecllvc dale of award—5th October 196R)

Shri Rameshwar Piasad Seth, Assistant Executive Engineer
(Civilian) w»s officiating as Officer Commandirrc of a Road
Maintenance Unit deployed on the Main Highway uf Bhutan
linkinp Phuntsholing with Thimpu Due to incessant rains
from 2nd t i 5th October 1968, the floods in Wangchu river
had damafie-l the abutments of the bridges on this section of
ti'o road at Chukha. On 5th October 1968, Shri Rameshw.ir
Pr.is-id Scth noticed that til-- PhuntsholinR vide abuntment had
been weakened below the foundations and was precariously
supported on a boulder about 40 feet below the road level
Immediate measures were called for to prevent the movement
of this houlder. When Shri Seth found that the worker were
hesitant to £o under the bridge for carrying out the necessarv
works bc-nuse of the fear or the collars? of the bridge due
to weakening of the abutment, he. without losing anv time,
immediately went under the bridge and sfnrted the work him-
self. Inspired by his example, the labour force, alonr with
person of the road construction pnrlv 'tnifcd thf protective
work and continued to work till 9th October 1968, when the
abutment was strengthened and rendered safe Had this
abutment given way this important hridpe would have col-
lapsed into the river.

Tn this action, Shri Rameshwar Prasnd Setb displayed gal-
lantry, initiative and determination

31GI/70
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4. 17363 Rifleman BHUWA THAPA
Assam Rifles (Posthumous)
(Effective date of award—5th November 1968)

On the 5th. November 1968, a platoon of a battalion of
Assam Rifles was ordered to lay ambush in an area in the
Mizo Hills. At about 0930 hours, a gang of about 9-10 hos-
tiles approached the ambush area. One of tho section personnel
opened fire and wounded a couple of the hostiles. The other
hostiles started running away. One of the Section Comman-
ders charged at the fleeing hostiles who also started firing.
After the firing had continued for some time, one of the Other
Ranks in the party expended his ammunition. Rifleman Bhuwa
Thapa came tv> hts rescue by providing effective covering fire.
Later on, when the same Other Rank was fatally wounded,
Rifleman Bhuwa Thapa, disregarding his personal safety,
jumped out of his position and charged the hostiles single-
handed. As ho approached the wounded Other Rank and was
picking up his Light Machine Gun for using it against the
hostiles, he himself was fatally wounded

In this action, Rifleman Bhuwa Thapa displayed gallantry
and determination.

5. 18045 Rifleman NAMAL CHANDRA KOCH
Assam Rifles (Posthumous)
(Effective date of award—5th November 1968)

On the 5th November 1968, a platoon of a battalion of
Assam Rifles was ordered to lay ambush in an area in the
Mtzo Hills, At about 0930 hours, a gang of 9-10 hostiles
approached the ambush area. One o[ the section personnel
opened fire and wounded a couple of hostiles and the others
started running away. While the Section Commander charged
with his section towards the fleeing hostiles. Rifleman Namal
Chandra Koch, who was following the Section Commander
started firing at the hostile position. Although the Section
Commander became a casualty, Rifleman Namal Chandra
Koch continued his advance towards the hostiles till he found
that he had expended all ammunition magazines. He proceed-
ed under insufficient cover, in the face of hostile fire, to
replenish his ammunition. After doing so. he returned to the
same piare and. while balance of the sec'ion continued fire
on the hostiles, he again charged the hostiles, single-handed,
from a flank, firing from the hip. While he was only 5 yards
from the hostiles, he was fatally wounded.

Tn this action, Rifleman Namal Chandra Koch displayed
gallantry and determination.

6. Captain MANJINDER PAL SINGH (IC-20250)
Jat
(Effective date of award—10th January 1969)

On the 10th January 1969, Captain Manjinder Pal Sinch
was in command of a company in the Mizo Hills when he
received inlormation that three hostiles were hiding in the
jungle. He immediately led a patrol to the spot which was
reached after passing through thick jungle and difficult ter-
rain. He completely surprised the hostiles and captured all_ of
them without firing a shot. In addition, he recovered a nflo,
some ammunition and valuable documents. Again, on the niKht
of 25th/26th April 1969, on receiving information about the
presence of some hostiles in a hut in the jungle approximately
4 miles away from his post, he led a patrol to the site. The
hostile sentry spofted tho patrol and opened fire. Undeterred
by hostile fire, Captain Manjlndcr Pal Singh charged the hide-
out with his men and two of the hostiles were killed in this
encounter and the others fled. He chased the fleeing hostiles
with his men. Disregarding his personal safety, he charged a
hostile who was firing at him and killed him. Tn this encoun-
ter, ho recovered two rifles, a large quantity of ammunition
and some equipment.

Throughout, Captain Manjinder Pal Singh displayed
gallantry and leadership.

7. 180034 Jemadar PREM BAHADUR RAI
Assam Rifles
(Effective date of award—4th February 1969)

On the 4th February 1969, Jemadar Prem Bahadur Rai
was a platoon commander of a battalion of Assam Rifles in
an area in the Lushai Hills. His platoon successfully ambushed
and injured a self-styled Corporal of the hostiles and captured
him. On the basis of the information obtained from this hos-
tile, he set out to raid a hostile camp which was about two
miles away from his ambush position. As he came in the vici-

nity of the camp, he, with the leading section, came unflbr
hostile fire. Without losing any time and with complete dis-
regard to his safety, he ran down the hill towards the camp,
firing his weapon. Inspired by this courageous and valiant act,
his platoon followed him. On reaching the camp, it was
found that he had already silenced a self-styled Captain with
his barretta rifle and had killed three hostiles. Some weapons
and ammunition were also captured.

In this encounter, Jemadar Prem Bahadur Rai displayed
gallantry and determination,

8. Captain YOGESHWAR BAHL (TC-14727)
Gorkha Rifles
(Effective date of award—17th February 1969)

Captain Yogeshwar Bahl was travelling by 53 Up Nagal
Dam Express on the night of 17th/1Rth February 1969. At
about 2330 hours, when the train was ncaring Meerut, a
notorious dacoit entered a coach and opened fire killing a
passenger. Captain Yogeshwar Bahl who was in the nearby
compartment heard the shooting and came out of his compart-
ment to the corridor and found a dacoit threatening the pas-
sengers in the other cubicles. Though unarmed, he closed in
on the armed dacoit with the intention of overpowering him.
Despite his instructions, the other passengers failed to close-
the door to cut off the retreat of the dacoit. Disrettardinf the
warning of the dacoit that he would shoot at him if he
approached him. Captain Bahl gallantly closed in on the dacoit,
when he was shot in the abdomen Tnspite of his severe irriury,
he pulled the emergency chain thereby alerting other nassen-
gers and the railway authorities, but the dacoit ultimately made-
good his escape.

In this action, Captain Yogehwar Bahl displayed gallantry
and determination.

9. Captain MOHINDER STNGH CHADHA (IC-18834)
Kumaon
(Effective date of award—24th March 1969)

On tho 24th March 1969, during operations against the
hostiles. Captain Mohinder Singh Chadha was enlaced with
his Oompanv in conducting a search around a border village
in Napaiand. After cordoning the village, he, with only two
other men, started a reconnaissance of all exist tracks around
the village On one such track, he was fired unon by a hostile
who had been hiding in the thick juncle. Captain Chadha,
insoite of havinc been wounded chased the hostile and en-
gaged him with flre but the hostile disappeared. He directed1

Tils company to carry out a search in the thick luncle and to
locate the hostile He allowed himself to be evacuated only
when the search had been fiiiiv completed and he cniild no
loncer walk due to pnln and 1"cs of Wood. The search led to
the capture of neiven armed hostiles, large quantity of ammu-
nition and valuable documents.

Tn this action. Captain Mohinder Singh Chanda displayed
gallantrv and determination.

10. Major CHAND NARAYEN KAUL (IC-14464)
Sikh
(Effective date of award—7th May 1969)

On tho 7th May 1969, Major Chand Narayen Kaul, with
one platoon column left a post in the Mizo Hills to apprehend
hostiles in a nearby camp. When the column was near the
camp, it was fired upon by the hostiles. In order to prevent
the escape of the hostiles, he with his column, in complete
disregard of personal safety, surrounded the camp and assault-
ed it. He ordered one section of his platoon to chase the
escaping hostiles, while with the remaining troops, he con-
tinued to press the assault. As a result, 5 hostiles were killed'
and a large quantity of arms and ammunition were captured.
He was also responsible for securing surrender of approxi-
mately 200 hostiles.

Throughout, Major Chand Narayen Kaul displayed gallan-
try and leadership.

11. SHUKDEO PRASHAD SAHNI, Petty Officer Engi-
neering Mechanic No, 48363.

(Effective date of award—27 rt June 1969)
Petty Officer Engineering Mechanic SHUKDEO PRASHAD

SAHNI was on watch in the Boiler Room on 27th June, 1969
when TNS KUTHAR was conducting sea-trials on both boilers
off BOMBAY. During the trials, the starboard boiler was
required to be shut down due to leakage of steam. The shaft
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revolutions wero about 140 RPM at that time. At about 1450
incurs, the Port Turbo-Blower lubricating oil pressure gauge-
union got accident)y disconnected and hot lubricating oil
splashed on to the lagging of the Main Feed Pump casing
which caught fire. Very soon the Boiler Room was envelop-
ed in thick smoke. Petty Officer Engineering Mechanic
SHUKDEO PRASHAD SAHNI took prompt action to bring
the lire under contiol, whilst at the same time halting the flow
of lubricating oil leakage with his hand at the imminent risk
of suffering grievous burns with the oil at a temperature of
172°F.

In this action. Petty Officer Engineering Mechanic SHUK-
DEO PRASHAD SAHNI displaced gallantry and presence of
mind.

J2. 9405288 Naik DALBAHADUR LIMBU, Gorkha
Rifles.

(Effective date of award—4th August 1969)
On the 4th August 1969, Naik Dalbahadur Limbu was

• detailed to escort Unit vehicles in an area in Nagaland. At
about 0855 hours, hostile;, who were in ambush, opened fire
on the leading vehicle in which Naik Limbu and two other
ORi were travelling, with Light Machine Guns, Rifles, Sten
Guns and hand grenades fiom a close range of 20 to 25 yards.
The driver and one Other Rank were killed instantaneously.
As the di iver was killed, control of the vehicle was lost, and
the vehicle swereved to the right of the road and went down
about 40 1eet and finally halted. Naik Limbu, who was sitt-
ing in the co-driver's seat, came out of the vehicle and started
firing back at the hostiles with his stcn gun. When the ammu-
nition was exhausted, he tried to pick up the Light Machine
Gun and fire back at the hostiles, but the Light Machine Gun
was badly damaged due to hostile fire and was unserviceable.
He immediately picked Up the driver's rifle and started firing
back at the hostiles. Throughout, the hostiles brought down
heavy volume of small arms and grenade fire on the vehicle.
Undetteied, he kept on firing at the hostiles. Finally, appro-
ximately 20 hostiles charged at him. He immediately threw
two bandgrenades at the charging hostiles as a result of which
two hostiles wero seriously wounded and they later succumbed
to their wounds during the night of 4th/5th August t969.
Naik Limbu was at this stage hit on his left hand and two
bullets- pierced through his left palm and wrist. He could no
longer fire back at the hostiles on account of the bullet inju-
ries and crawled back to a distance of about 25 yards, taking
cover of thick jungle.

In this action, Naik Dalbahadur Limbu displayed gallantry
and determination.

13. 3945788 Lance Naik PIRTHI RAM, Dogra.
(.Effective date of award—17r/i August 1969)

On the night of 17th/ 18th August 1969, Lance Naik Pirthi
Ram was NCO Incharge of the protection party of the Water
Filtration Plant at Neora Bridge in Jalpaiguri District in
North Bengal, where floods has caused considerable damage,
While on duty, he saw a person being carried away by the
fast current of the Neora river. He immediately jumped into
swirling water of the river. Making his way through the fast
current, he approached the drowning man who was still alive,
and rescued rum. After a few minutes when the man
had1 sufficiently recovered, he told Lance Naik Pirthi Ram
that he was travelling in a jeep which had fallen into the
river as there was a breach on the road at Neora Bridge.
He said that there were three more occupants in the jeep
when it fell into the river. Lance Naik Pirthi Ram along
with the person whom he had rescued and an OR immediately
cam$ on the Bridge to spot the jeep and its other occupants.
On reaching the Bridge, he discovered that the abutment on
the Western side of the Bridge had been washed away and
there was no trace of the jeep or its occupants. Anticipating
"that some other vehicles might come over the Bridge, he,
along with the another O.R., started preparing road blocks at
both the ends to mark the spot. After laying boulders on
one side, they crossed over the Bridge to the Eastern side to
create another road block for stopping vehicles coming from
the other side. While he was doing so, he saw a bus coming
from Chalsa side towards the Bridge. In spite of the shout-
ing and warning signals given to the bus to stop, it passed him
and fell into the river. The bus fell on its inner side and was
soon submerged, leaving only off-side projecting out. Lance
Naik Pirthi Ram asked the other OR to bring line beddings
(ropes). Visualising that the situation might go totally out
of hand, he jumped from the top of the bridge on to the bua.

He opened the exist door on the off-side, which was still out
of water. He brought all the four occupants out. In the
meanwhile, line beddings tied into a long rope were suspended
towards the bus. With the help of the other OR, Lance Naik
Pirthi Ram rescued all the passengers.

In this action, Lance Naik Pirthi Ram displayed gallantry
and initiative.

14. JC-44459 Naib Subedar HARIHAR SINGH, Kumaon.
{Effective date of award—3rd September 1969)

On the 3rd September 1969, Naik Subedar Harihar Singh
was inchargc of a post in Nagaland. On receiving informa-
tion about the location of a hostile hideout in a thick patch of
jungle in his area ol! responsibility, he, with a patrol of 19
men, proceeded to the location to apprehend the hostiles.
In spite of the difficult terrain, he led the patrol undetected
closo to the hideout. He positioned the patrol in a firm base
and proceeded forward with only two sepoys for lurther re-
connaissance. Suddenly, the hostile sentry shouted and open
ed fire at close range, but was shot dead by the leading scout.
Without waiting for the rest of the patrol, he, with complete
disregard to personal safely, charged into the hideout. In this
action, two hostiles were killed, two wounded and two captured.
A large quantity of arms, ammunition, equipment and docu-
ments were also captured.

Throughout, Naik Subedar Harihar Singh displayed gallan-
try and determination.

15. 4156512 Lance Naik NARPAT SINGH, Kumaon.
(Effective date of award—3rd September 1969)

On the 3rd September 1969, Lance Naik Narpat Singh was
a momber of a patrol party, which was detailed to locate a
hostile hideout in Nagaland. On reaching near the hideout,
the patrol leader along with Lance Naik Narpat Singh and
one more sepoy went lorward for detailed recoanaiisance.
The hostile sentry suddenly shouted and opened fire at close
range but he was shot dead by the leading scout. Lance
Naik Narpat Singh, along with the other two, charged into the
hideout. Disregarding personal safety, he chased the fleeing
hostiles for about 50 metres and succeeded in catching one
hostile. In this encounter, two hostiles were killed, 2 wound-
ed and 2 captured. A large quantity of arms, ammunition,
equipment and documents were also captured.

in this action, Lance Naik Narpat Singh displayed gallantry
and determination.

No. 14-Prei./7O.—The President is pleased to approve the
award ol the "NAO SENA MEDAL'V'NAVY MEDAL" to
the undermentioned personnel for act of exceptional devotion
to duty or courage,—

1. Commander BISWANATH DUTTA, Indian Navy.

Commander Biswanath Dutta was in command of INS
GANGA on 26th May, 1969, when the ship had to sail at
short notice to render assistance to Pakistani Merchant Ship
'SHUIAAT' in distress, about 100 miles north of Cochin.
He worked with great zeal and energy and inspired his ofBcers
and sailors to put in their very best throughout the operation
which lasted 18 hours, in very adverse weather and towing
conditions.

The qualities of leadership and seamanship displayed by
him were to a very large extent responsible for the ultimate
success of the operation.

In this action, Lance Naik Narpat Singh displayed gallantry
leadership and devotion to duty in the best traditions of the
Indian Navy.

2. Commander CAJETAN IOSEPH D'SOUZA, Indian
Navy.

On the 15th January, 1969, INS KARWAR was on passase
from Bombay to Okha. At about 0700 hours Commander
Cajetan Joseph D'Souza who was commanding the ship, came
up on the brldgo and seeing an unusual shape in the distance
decided to alter course and take a closer look. He found that
the sea was littered with drifting timber and half the dead
survivors of a capsized sailing boat clinging to the battered
hull. Due to the rough sea and strong wind, it was not pos-
sible to lower a boat. To bring the ship near the capsized
hull was dangerous due to drifting timber and the broken
masts, sails and other flotsam floating around. However, by
slowly manoeuvering the ship and by another Naval Officer
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taking a grass line acioss to the capsized vessel a makeshift
breeches buoy was made and survivors got acioss.

In this operation, Commander Cajetan Joseph D'Souza dis-
played courage and leadership,

3. Lieutenant Commander SHRINIWAS WAMANRAO
LAKHKAR, Indian Navy.

Lieutenant Commander Shriniwas Wamanrao Lakhkar was
a mernbei of the commissioning crew of INS AMBA and was
appointed First Lieutenant and Cable Officer of the Ship.
Ihe equipment fitted on board was different from what the
Indian Navy was used to and called for utmost alertness and
ability. Lieutenant Commander Shriniwas Wamanrao Lakhkar
was largely responsible for taking over the ship in the shortest
possible lime which resulted in considerable saving to the
.State. During the second phase of the taking over, the ship
was caught in ice packed sea for about a week. Snow and
sleet fell continuously with wind of gale force blowing most
of the time bringing the temperature down to —17°C which
made it extremely hazardous to work on the upper deck.
Working with heavy cables with unfamiliar associated gear
called lor utmost caro and ability for the safety of the ship
as well as anchors Lieutenant Commander Shriniwas
Wamanrao Lakhkar with his utmost devotion to duty and
enthusiasm set a fine example to the cable party.

Inroughout, Lt. Cdr. Shriniwas Wamanrao Lakhkar dis-
played courage and exceptional devotion to duty.

4. Lieutenant MALVYN CHARLES KENDALL. Indian
Navy.

On the 15th January 1969, INS KARWAR whilst on pas-
sage from Bombay to Okha sighted the survivors of a capsized
sailing vessel PARIJAT. Due to rough sea and strong wind,
it was not possible to lower a boat. To bring_ a ship near the
capsized hull was dangerous due to drifting timber and the
biokcn musts, sails and other flotsam floating around. How-
ever, by slowly manoeuvering the ship and Lieutenant Malvyn
Charles Kendall jumping into the water and taking the grass
lino across lo the capsized vessel in rough seas and drifting
wreckage a makeshift breeches buoy was mad© and survivors
got across. As they were in an exhausted state Lieutenant
Kendall helped the survivors to get to the ship. Without his
assistance same of the survivors might have collapsed.

In this operation. Lieutenant Malvyn Charles Kendall, dis-
played courage and devotion to duty in the best traditions of
the Indian Navy,

5. Lieutenant NARESH CHANDRA VATSH, Indian
Navy,

Lieutenant Naresh Chandra Vaish was serving as Executive
Officer of INS GANGA on 26th May 1969 when the ship
had to sail at short notice to render assistance to the Pakistani
Merchant Ship "SHUJJAT" in distress about 100 miles north of
Cochin. On contact "SHUJAT" was found lacking in necessary
gears. Lieutenant Narcsh Chandra Vaish worked with great
zeal throughout the operation lasting 18 hours in very adverse
weather conditions and thut contributed in a large measure to
the success of the salvage operation.

In this operation Lieutenant Naresh Chandra Vaish displayed
courage and professional skill.

6. Lieutenant ASHOK ROY, Indian Navy.

On ISto Tuly I%9, Lieutenant Ashok Roy as pilot of an
Alizo aircraft was canying out an exercise with an Indian
Naval Ship with two other aircraft in company. On comple-
tion of the exercise, while rejoining the formation, he found
that on reopening power, there, was no engine response to the
throttle movement, and the engine was stuck at 12,000 r|p|m|
and 120 p.s.i. setting With the available power, it was not
possible to maintain height even after jettisoning all the
excess fuel and stores. The aircraft was at a height of 1,200
feet and 25 miles away from the const. He was committed
to ditch the aircraft in sea state 2 to 3 which was prevalent
at that lime;. He made a 'May Day' call, and carried out a
safe ditthinjr at sea. All the three crew were subsequently
rescued t\ a helicopter.

Throughout, Lieutenant Ashok Roy displayed courage and
professional skill.

7. B C. MAHAPATRA, MCPO, CD1, No. 60128.
A elegance Diving Team consisting of 9 sailors with

MCPO B C Mahapatra as the leader was given the task of
changing ihe damaged port propeller of a ship without dock-

ing it. The removal of a propellor underwater involves work
of an intricate nature and use of special tools. MCPO
Mahapatra was given outline instruction ahout the procedure
to bo followed. The work started on the morning of 19th
July 1969 under adverse weather conditions with visibility
underwater being nil, Continuous heavy rain and strong
winds made the task ever more difficult. I he diving went on
without any break until 0300 hours on the morning of 20th
July 1969. MCPO Mahapatra led the divers himself and
tackled the most difficult parts of the job and accomplished it
in time.

In this operation, MCPO B. C. Mahapatra displayed
courage and devotion to duty in Ihe host traditions of the
Indian Navy.

8. BRAHAMA NAND SHARMA, Petty Officer C1AS1)
No. 46291.

Petty Officer (TAS1) Biahama Nand Shurma, was a mem-
bci of tho commissioning crew of INS AMBA and was detail-
ed as Captain of Forecastle and formed part of the cable
party in addition to cairying out his professional duties.

Tile ship was involved jn a collision on 7th February 1969,
at about 2002 hours. The rattling noise indicated that the
cable had parted. Petty Officer Sharma rushed to the fore-
castle in insufficient clothing. Even after it was ascertained
that the cable WLH sale, he stayed with the shipwrights to
assist them to cany out temporary repairs. Soon thereafter
a gale warning was received and temperature fell to _ I 7 ° C
and blizzards with 50 knot wind and heavy snow. These
conditions lasted six days and the sea was completely frozen.
In the face of these fierce elements the ship could not hold
berth and continuous anchor work was required to ensure the
safety of the ship. As part of the cable party, Petty Officer
Sharma stayed continuously on the forecastle for six days.
During this period, he also helped in the evacuation Of a
seriously ill sailor to a hospital ashore,

Throughout, Petty Officer Brahama Nand Sharma displayed
courage and devotion to duty.

9. RAMARAO EKANATH GOUSE, Seaman Claw I,
No. 86751.

On the 15th January, 1%9 INS KARWAR whilst on pas-
sage from Bombay to Okha sighted the sinvivors of a cap-
sized sailing vessel PARIJAT. Due to rough sea and strong-
wind, it was not possible to lower a boat. However, by
slowly manoeuvring the ship and by taking a grass line across
to the capsized vessel in rough sea and drifting wreckage, a
makeshift breeches buoy was made and survivors got across.
As they were in an. exhausted state, Seaman Ramarao Eltaaath
Godsc, a qualified lifesaver, helped the survivors to get to the
ship. The drifting wreckape was a constant hazard to him
but without regard to personal safety he assisted in gettiag all
the survivors on board safely. Without his assistance some
of the survivors might have collapsed.

In this operation, Seaman Ramarao Ekanath Godho dis-
played courage physical endurance, and disregard to personal
safety under hazardous conditions.

No. 15-Pres.nO.—The President is pleased to approve the-
award of the "SENA MEDAL'V'ARMY MEDAL* to the
undermentioned personnel for acts of exceptional devotion to
duty or courage : —

1. Lieutenant Colonel NIRANJAN SINGH (IC-7233),
Gorkha Rifles.

On 29th July 1967 Lieutenant Colonel Niranjan Siagk took
over command of a Battalion of Assam Rifles in an area in
Nagaland. On the 24th Fehruary 1968, on receipt of ia€oi-
mation that a camp was being used as a hiding place for
illegal arms by the hostile*., he personally led a surprise attack
on a hostiles' camp and captured it. Again on the- 7th
March 1968, on receipt of Information about presence of 25
armed hostiles in a village, he travelled by night and iwround-
ed the hostiles inside the village. The hostiles were taken
completely by surprise and were forced to surrender witt a
large quantity of arms and ammunition. On 14th January
1969 two camps of the hostiles were successfully attacked by
the officer. By hard work, perseverance and able leadership,
the officer has been able to eliminate hostile influence in the
area of his responsibility.

Throughout, Lieutenant Colonel Niranjan Singh displayed
courage and leardeihip.
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2. M-ijoi D1NESH NARAYAN (IC-18790), Jat.
During the peiiod 23rd August to 23rd November 1968,

Major DineMi Narayan was commanding a Company of an
Infantiy unit which was engaged in operations against the
hostiks in the Mizo Hills, inspite of various difficulties, the
officer showed great skill, determination and courage in lead-
ing operations against the hostile;, and in a short period of
three months liquidated a larfre number of hostites' camps,
captured a number of hosliles and recovered large quantity
of arms and ammunition.

Throughout, Mijor Dineih Narayan displayed courage and
leadership

3 Mainr KUNDAN I Al (IC-6484), Engineers.
(Posthumous)

On the I7lh June 1969, Major Kundjn Lai was ordered to,
explore the possibility of a new alignment for an operationally
important road being constructed in the J & K area. He was
lcquired to submit (he report on the same day. For this
purposej he had to work through vei y difficult and treacherous
mountain terrain. On the morning of the 17th June 1969,
the weather was. extremely bad when tbe officer set out on
his reconnaissance with 2 other men. Undeterred by the
slippery rocky surface and adverse weather conditions, he con-
tinued with the reconnaissance. In the process, when he was
negotiating a particularly bad portion, he slipped and fell
down about 1,000 feet sustaining severe head injuries as a
result of which he died.

In this operation, Major Kundan Lai displayed courage
and determination

4. Major PREM LAL KUKRETY (1C-8104), Rajput
Major Prem Lai Kukrety was employed ai Deputy Assistant

Adjutant and Quarter Master General and later as Brigade
Major of a Mountain Brigade operating in Manipur State and
north east Mizo Hills from October 1965 onwards To curb
hostile activities, a number of. operations were launched in a
period ot 10 nwnih He took great pains in carrying out the
staff work involved and discharged his duties, mart efficiently.
His careful planning enabled the Brigade to apprehend a
large number of hostilcs and to prevail on others to surren-
der. He personally organised seveml successful raids on
hostile hideouts/camps. He himself led quite a few of these
raids and was able to liquidate a number of hostilcs camps
and captured a large quantity of weapons and equipment

Throughout, Major Prem Lai Kukrety displayed courage
and devotion to duty.

5. Major YASHW>\NT SHANKAR RAO SHINDE (IC-
14755), Maratha.

On the l l th March 1%9, information was received that a
gang of hostilcs was. moving in an area in Nagaland. A
platoon under Major Yashwimt Shankar Rao Shinde was des-
patched fu chase the hostile^ On arrival at the place, he
immediately deployed his platoon for patrolling the surround-
ing area On the 15th March 1969, at 0700 hours, he
leceived information about the location of the gang. At
0750 hours, the officer moved with his platoon to find the
gang, but in the meantime, the gang hud moved from the
place where they were reported to be camping, Following a
trail, Major Shinde with his men moved in the direction in
which the gang had gone The gang had also discovered that
Ihey wer̂ * being followed and they Juid a hasty ambush and
opened fire on the leading section of the platoon Majoi
Sbinde returned Ihe fire and charged on the ambush, as a
ie«ult of which Uie gang, although it was in an advantageous
tactical position, split into ^mall parties and dispersed in the
jungle. Again, at about 0300 hours on tbe 19th March
1969, Major Shinde received information about a hostile
Inde-out He collected hk platoon and i cached near the
hideout it 0530 hour-, The hostiles opened fire which was
iCturned by the platoon \n this action, one hostile was
wounded and the others ran away leaving behind one rifle,
one pistol, 11 grenades and one thousand rounds of ammuni-
tion.

rhrou[,'hout. Major Ya.shv.tint ShanLu Rao Shinde dis-
played courage and devotion to duty.

6. Captain GOPAI AN DINAMONf (M-30937), Arms-
Medical Corps.

Captain Gopalan Dwnmoni was posted as Regimental Medi-
cal Officei ot a Battalion of the Rajputana Rifles in an area

in Nagaland ftom May 1968 to April 1969, In addition to
his duties as Regimental Medical Officer, he also rendered
medical aid to the local civil population. At times, he had
to undertake long journeys on foot to render medical aid to
the patients, who could not be evacuated due to lack of proper
means oi communication. Al one time, when u gang of
hosttlcs came within lew than a mile of a village and all
troops were out on ambushes and patrolling, he moved a
Medium Machine Gun and 3" Mortor to cover the approaches
to the post; he also made arrangements for keeping the move-
ment of the gang under observation.

Throughout, Captain Gopalan Dinamoni displayed courage
and devotion to duty.

7 Captain bWARAN SINGH SA1N1 UC-13934),
Guards.

On 9th December 196S, Captain Swaran Singh Saini was
ordered to lead a patrol and raid hidden hostile camps in ati
area in Nagaland. The task given to the patrol was extremely
diihcult and full ot hazards demanding great amount of
initiative and courage. The patrol had to cover a distance of
40 KM negotiating dangerous and difficult terrain through
dense jungle and climbing precipitous mountains. Although
all the camps raided were found to have been abandoned, a
large quantity of ammunition and weapons were recovered.
Gaptain Saini completed the task, most successfully and bis
inspiring leadership sot up a fine example of courage and
determination. He was constantly on the move going out on
patrols and laying ambushes. Due to his efforts, several
hostiles were arrested and there was considerable decrease in
hostiles influence in the area.

Throughout, Captain Swaran Singh Saini displayed courage
arul leadership,

H. Lieutenant GANAPATHY RADHA KRISHNAN
(tC-16824), Gurads.

On the 14th Maich 1969, Lieutenant Ganapathy Radha
knshnan was ordered to move to a village in Nagalund with
his Company and to surround a hostilcs camp ['he officer,
at the time of receipt of these orders, was over 16 hours
marching distance from the hostilcs camp. Despite extremely
bad weather, difficult terrain, pitch dark night and without any
local guide, he reached the area of the hostiles camp over-
night in a record time and surrounded the hostiles' camp
and foiled their efforts to break out till reinforcement* arrived.
Subsequent attempts made by the hostiles to escape wore
also foiled by the officer,

Throughout, Lieutenant Ganapathy Kadhu Krishnan dis-
played courage and determination,

9. Lieutenant RAKESH DASS (1C-17267), Rajputana
Rifles.

On 26th March 1969, on receipt of information that smalt
gioups of hostile had entered the nullahs in an area in Naga-
land, 1 ieutenant Rakesh Dass was given the task of searching
Lhe area and caplunn^ the hostilcs. He organised the search
at Kieat personal risk and succeeded in capturing five armed
hostiles in one raid and another three in a subsequent raid
along with sizeable quantity of arms and ammunition-.

In this action, Lieutenant Rakesh Dass displuyed courage
and deletmination.

10. 2/Licutenant DAY\L SINGH, (.1C-19902), Guards.

On the 25th June 1969. 2/Lieutenant Dayal Sinfih was
ordered to raid a hostile camp with his company in in area
in Nagaland. He moved Eihead with a scout group contist-
mfi of five Other Ranks followed by the rest ot the company
dt a distance of 400 metres. As the scout group was moving
lhiough the iungle, it was suddenly fired upon from a flank
by lhe hostiles who were camping there. Without waiting
for the rest ol tile company to move up he at once ordered
the scount group to charge at the camp with fixed bayonets
and firing from the hips. The hostiles Ironi lhe camp fired
at the assaulting scout gioup led by this officer But un-
daunted bv the hostile fire and in utter disregard of their
own safety, 2/f,icuLerunt Dayal Singh and bis men surged
forward. The hosliles seeing this charge got unnerved and
started running away Howevei, the hostilcs company oom-
mandct was captured. Some arms, ammunition and docu-
mtnts wcic also capUued

In this action, 2/Lieutenant Dayal Singh displayed courage
iind leadciship
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11. 2/Licutonant MEERA SAHIB ABDUL RASHEED,
(SS-19781), Signals.

2/Lieutenant Meera Sahib Abdul Rasheed was Jhchargc of
a Signal Detachment of a Task Force. During the short
period oi about a wj&k, from 26th November to 2nd Decem-
ber 1968 when he acted as deputy lender of the Task Force,
he maintained reliable communications under hazardous con-
ditions and successfully organised a stop with his Detachment
and an ad hoc infantry section to block an escape route about
100 metres away from the hostiles camp which was being
attacked. Again, on the second phase of the operations from
17th March to 14th April 1969, conducted with the aim of
capturing hostiles who had entered Nagaland, he hastily or-
ganised the communications of the sector in an efficient man-
ner, acled as Administrative; Officer and a relief staff officer,
thereby contributing largely to the smooth functioning of the
Sector Headquarters,

Throughout, 2/Licutcnant Meera Sahib Abdul Rasheed
displayed courage and devotion to duty.

12. 2/Ljeuteaant NADUVATH VISWAMBHARAN
MA1R, (SS-20629), Jat.

On the 25th January 1969, at about 2300 hours.. 2/Lieu-
tenant Naduvath Viswambharan Nair received information
about the presence of hostiles in a hideout approximately flvo
miles from his post in Mizo Hills. He immediately collected
a section and led the patrol himself. He reached the place
at about 0350 hours ,aod completely surprised the hostiles
party. He killed two hostiles and captured two rifles. Again,
on the 14th March 1969, on getting information regarding
the presence of hostiles, ho led the patrol through thick jun-
gle and difficult country. He reached the spot and recovered
large quantity of ammunition, equipment and valuable docu-
ments. On the 17th April 1969, he again received informa-
tion regarding the presence of hostiles approximately eight
miles irom his post. On reaching the place, he immediately
deployed his men, and himself, with four Other Ranks, rushed
towards the hideout. The hostiles opened fire and tried to
escape. Undaunted, he pursued them and killed all the four
hostiles and recovered arms, large quantity of ammunition,
documents and other equipment.

Throughout. 2/Lieutenant Naduvath Viswambharan Nair
displayed courage and determinaition.

13. JC-14152 Subedar BALBHADAR SINGH. JAK
Rifles.

On the 18th April 1969, Subedar Balbhadar Singh was
given the task of interceptinp with bis platoon a hostiles gang
reported to be in a thick jungle in a most difficult terram in
the Mizo District. While the platoon was carryinjt out search
in a deep nullah in the area, the hostiles opened flre suddenly.
The visibility was ,very poor and the hostiles held dorninatiTig
positions Subedar Balbhadar Singh quickly appreciated the
situation and got into a position from where he could him-
self engtige the hosliles with effective fire. Meanwhile he
also positioned the platoon and directed his men to move on
to1 hkher ground from where they could effectively engage
the hostile:,. In the fighting two hortilcs were killed and
some weapons and ammunition were captured.

In this encounter, Subedar Balbhadar Singh displayed cour-
age and dctermingition.

14. JC-15901 Subedar GURCHARAN SINGH, Sikh.
On the 12lh June 1969, Subedar Gurcharan Singh, whilst

commanding a platoon of an Infantry unit in the Mizo Hills.
was assigned the task of gaining information about the move-
ments of hostiles and to apprehend them. He left the base
with his platoon at 0100 hours and established an observa-
tion post. \fter observing for a few hours ho moved to
another location and established a post by 1400 hours. While
in the later post, he observed some smoke in the area, which
aroused suspicion about presence of a hostile camp. He care-
^Uy planned and moved closer to the suspected camp during
night through cross-country route and raided the suspected
SSnp at 04CK> hours on the 13th June 1969. He found IU
well concealed basha but there were no occuP?**9-, How-
ever there was evidence of its havinR been abandoned a tew
hours before He carried out a search of the area and found
fwt markrieadins towards a river which he followed with
S f p l T S S . While on the trial, he spotted a man xr. ciVjflan
clothes bringing water from the river and joining the other
two c',rrytai[weapons. He at once signalled the platoon to
Scircirtheghostiles, who opened flre with rifles H » ™ ™ £
flatly led an assault. In the encounter, one hostile,was killed
and the remaining two were wounded who jumped into the
flooded river Some weapons and ammunition were c^tur-
ed Besktesthis particular action. Subedar Gurcharan Singh

has consistently done well in, operations under difficult con-
ditions.

Throughout, Subedar Gurcharan Singh has displayed
courage and devotion to duty.

15. JC-26941 Subedar JETHU BHA, Rajputaoa Rifles.
At about 0030 hours on 22nd September 1969, information

was received in the Battalion Headquarters that mobs of
approximately 300 each belonging to two communities had
gathered in Wadwarawas, Ahmedabad. It was also reported
that the mobs were armed with lethal weapons and there was
an apprehension of large scale rioting. Subedar lethu Bha,
with 10 men, was rushed to the spot. On reacnniK there,
he saw that the mobs were frenzied and throwing brick-bats
at each other. Ho also saw people with ladders and bottles
of petrol. Disregarding his personal safety, he rushed bet-
ween the two parties. Seeing this, his men also followed him
and Lhey were successful in disarming and pacifying the mobs.

In this action, Subedar Jethu Bha displayed courage and
initiative.

16. JO12168 Subedar SULTAN SINGH, Jat.
On the 28th August 1968, Subedar Sultan Singh was in

command of a post in the MLzo Hills. On receiving informa-
tion that some hostiles were hiding in a jungle, he rushed with
his men to the site, surrounded the hostiles, killed two of
them and lecovered one rifle alons with ammunition. On
^inolher occasion on the 5th October 196$, he was informed
that some hostiles hiding in the jungle were demanding
40 Kgs. of rice. He handed over the required quantity of
rice to a person for being given, to the hostiles and followed
him with his men to the site. On reaching the site, he saw
two hostiles collecting rice. He immediately encircled them,
.killed one of them and wounded the other. He recovered
two rifles with ammunition. Ho participated in a number of
other operations in which besides some hostiles, some weapons
-and ammunition were also captured.

Throughput, Subedar Sultan Singh has displayed courage
.and determination.

17. JC-15343 Subedar TALMAN LIMBU, Gorklia Rifles.
On the 19th March 1969, Subedar Telman Limbu was

second-in-command of a company of Gorkha Rifles which
was detailed to carry out a search of a village in Nagaland.
During the night of 20th/21st March 1969, the company
advanced and surrounded the village by 0430 hours. The
•Company Commander along with the Central Reserve Police
personnel entered the village to carry out the search, and
placed Subdar Limbu iu overall charge of three different stops
towErds South of the village. At about 0445 hours, Subedar
Limbu saw some five personnel approaching towards one of
his stops. On beiks challenged, they started running down a
hill along a nullah. Subedar Limbu gave immediale orders
to one of his stops to flre as a result of which one hostile
was killed Lad another was captured. One rifle, one fcten
gun, ammunition, equipment and some documonts were re-
covered from them. On the 26th March 1969, tie moved
to another area along with his company for establishing a
camp and guarding hostile prisoners. He assisted his com-
pany commainder in the segregation and documentation of the
hostiles and guardinK the prisoners by working rouud the
clock. On the 5th October 1968, when one of the patrols of
his unit which had been sent on an operational reconnaissance
was overdue by 48 hours, he was sent with a patrol to search
them. After searching non-stop for 20 hours, he located all
the members of the patrol and brought them back safely,

Throughout, Subedar Talman Limbu displayed courage and
devotion to duty.

18, JC-34208 Naib Subedar BISHAN SINGH, Engineer.
During the conflict with Pakistan in 1965, a Large number

of anti-personnel mines were laid in an area in the Rann
of Kutch. On termination of hostilities^ most of these mines
were recovered lifted but a large number could not be lifted
as the minefield got submerged in rain water and the area
became a saline marsh. Consequently, a number of mines
drifted from their original position making the_ir recovery
most dangerous. With the publication of Kutch award it be-
came imperative to clear the minefield as the new interna-
tional boundry passed through it. Since the area was extensive
and exact location of mines unknown, the breaching was un-
dertaken bv using road rollers suitably modified to withstand
the blast effect of powerful mines still lying undetected in
the area. On the 16th April 1969, while the mine breaching
operation was in progress in that area, one mine got deto-
nated under the road roller immobilising it and causing con-
siderable damage to its engine. Naib Subedar Bishan Singh,
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wh*j was supervising the operation, finding the ground soft
and suspecting the area heavily mined, took an Immediate
decision on his own to discontinue the use of road rollers
to avoid anv further damage to them and decided to clear
the area by hand breaching, at great risk to his life. With
the help of Havildar Prem Singh, he breached the area for
3 continuous days and recovered a large number of mines.

In this operation, Subedar Bishan Singh displayed courage
end dcteimination.

19 JC-44985 Naib Subedar KRISH\N CHAND. JAK
Rifles.

On the 17th March 1969, Naib Subedar Krishan Chand
was given the task of raiding with his platoon, a strong hostiles
hide-out located in an extremely difficult terrain in the Mizo
District Bcfoie reaching the hide-out, his platoon was sud-
denly fired upon by the hostiles from dominating positions with
rifles and stens. He immediately led a charge on the hostiles
and killed four hostiles and captured two weapons and tome
ammunition. There was no casualty or loss to his platoon.
Agtiin, on the 25th March 1969, while he was carrying out
search in a thickly wooded area, his platoon was suddenly
fired upon by hostiles. He quickly organised his platoon and
chased the hostiles. and killed two hostiles and recovered
three weapons and ammunition.

Throughout, Naib Subedar Krishan Chand displayed cour-
age and determination.

:0. JC-39445 Naib Subedar REWAT SINGH. Rajputana
Rifle-?.

\t 0330 hours on 22nd September 1969 Naib Subedar
Rewat Sinvh was on Patrol duty with 6 men in Ahmcdabad,
He crmr across a mob of approximately 50 men armed with
lethal weanons tryini> to enter Rome houses. He warned the
mob to disperse but they refused to do so. Suddenly, he
saw some movement in a narrow dark lane As all Ms rrtfn
were committed, he went info the lane alone and found
that two men were trying to set flre to a house Unmindful
of his own safety, he grapuied with one of the miscreants
and managed to null away tbe ladder on which another mis-
creant was climbing to set fl^e to the house, and thus pre-
vented a fire which might have engulfed a large number of
houses.

Tn this action. Naib Subedar Rewat Singh displayed cour-
age and determination.

21. 61785 Jemadar MANI KUMAR RAT, Assam Rifles.

On the 4th June 1969 at 2200 hours information was re-
ceived at a post about the presence of some armed hostiles in
an area in Mizo Hills. Due to disruption of wireless com-
municstion on account of bad weather, the information could
not be conveyed to Battalion Headquarters. Jemadar Manl
Kumar Rai, who was present at the post without losing any
time, set out with a patrol party of 20 Other Ranks to locate
the hostiles. At 0410 hours, while the patrol was searching
the area, hostiles opened fire with Sten Guns, Rifles and
other small arms. The JCO assaulted the hostiks position.
In the encounter, 3 hostiles were killed and 3 were captured.
Some arms, ammunition, equipment, documents and currency
were also captured.

In this encounter Jemadar Meei Kumar Rai displayed
courage and devotion to duty.

22. 2743608 Company Havildar Major DHONDIRAM
J\GTAP, Maratha.

On the 21st March 196R at 0800 hours, on receipt of in-
formation that some hostiles were hiding in ei village in
Nagaland, Company Havildar Major Dbondiram Jagtap was
ordered to search the area with a patrol of 19 Sepoys and
11 armed policemen. The patrol carried out the task and
succeeded in capturing 10 bostiles with 11 weapons, 3,590
rounds of ammunition and 11 hand-grenades. He carried
out his task in a fearless manner and inspired his men to
operate with courage in the face of a well armed hostile party.

Tn this operation, Company Havildar Major Dhondiram
Jagtap displayed courage and determination.

23. 3343775 Havildar MOHINDER STNGH, Sikh
Regiment.

On the 9th July 1968, Hoivildar Instructor Mohinder Singh
of High Altitude Warfare School, was leading a 'rope' of

four N.C.O. students who were conducting advance rock
climbing training at road rock training area in T&K. He
had reached a height of sbout 120 feet and was trying to get
a hand hold on a solid projecting rock. When he put pres-
sure on this projecting rock, it became loose and was in dan-
ger of sliding down Realising the grave danger to the per-
sonnel of his rope and to the eight personnel on two other
ropes directly below his own, he found a precarious foot-
hold on the rock face and with one hand clinging to tho
rock face, supported the dislodged rock with the other and
held it from sliding down. He continued to do this, despite
the tremendous physical strain, for nearly forty minutes, until
another party of instructors was lowered from above and had
secured the dislodged rock with ropes.

Tn this cction, Havildar Mohinder Singh displayed courage
and determination,

24. 1409342 Havildar PREM SINGH, Engineers.
Durins the conflict with Pakistan in 1965, a large number

of antipersonnel mines were laid iti an area in the Rann of
Kutoh. On termination of hostilities, most of these mines were
recovered/lifted but a large number could not be lifted as
the minefield got submerged in rain water and the area be-
came a saline marsh. Consequently a number of mines
drifted from their original position making their recovery
most dangerous. With the publication of Kutch awird, it
became imperative to clear the minefield as the new interna-
tional boundry passed through it. Since the area was ex-
tensive and exact location of mines unknown the brerchlng
was undertaken by usinc road rollers suitably modfUed to
withstand the blast effect or powerful mines still lvlng un-
detected in the area On the 16th April 1969, while the mine
breaching operation was in prowess in that are?, one mine
got detonated under the road roller immobilising it and caus-
ing considerable damjige to its engine. Finding the ground
soft and snspectinc the area to be heavily mined, Havildar
Prem Sitich. discontinued the use of road tollers to avoid
anv fur1h»r damage tn them nnd under the Guidance of hjs
Simervlsor reported to hnnrt brenchine He alonp with his
supicrvisor Naib Subtdar Blshnn ^inch, breachi-d 1V area for
3 continuous days and recovered a lar"e number of mines,

Tn this operation, Havildar Prem Singh displayed courage
and determination.

25. 27W>R Lance Havildar GANPAT J\DHAV,
Marntha.

On the 15th March 1969, a platoon was sent out under
Lance Havildar Ganpat Jadhav to strengthen a cordon placed
around a gang of hostiles who heid entered an area in Naga-
land. The hostiles within the cordon being chafed by other
troops were making desperate attempts to escape. Lanco
Havildar Ganpat Jadhav kept his men alert day and night
and no hostile was allowed to escape from his portion of the
cordon. At about 0900 hours on the 17th March 1969, ho
noticed movement in E> bush approximately 60 yards in front
of his position. He made an effort to scan the suspected area
and as he did so, two T ight Machine Gun bursts were fired
in his direction by the hostiles. He immediatelv fired a
couple of Light Machine Gun bursts and then with some of
bis men charged towards the area from where tbe hostiles had
opened flre. Noticing three hostiles fleeing into the jungly
he, disregarding his personal safety, chased them and captured
one hostile with two semi-automatic rifles several rounds of
ammunition and equipment. On the next day. he ceiptured
two more hostiles.

Tn this action. Lance Havildar Ganpat Jadhav displaced
courage and determination.

26 4141518 Naik BHAGWAN STNGH, Rajputana Rifles.
Naik Bhaewan Singh, with a section of a company of the

Rairmtana Rifles, was entrusted with the t;isk of Intercepting
hostiles in a village in Nagaland At about 0130 hours in
27th March 1969. a party of 5 armed hostiles walked into
the trap With complete disrepa-d to personal spfely, he
pounced on tbe hostile1! at a vey close quarter. The hostlles
were completely taken by surprise and did not have time to
react, and ultimately surrendered with some arms, ammuni-
tion and equipment.

Tn this action, Naik Bbagwan Singh displayed courage and
initiative.

27. 3348955 Naik GURBACHAN STNGH, Sikh.
On 7lh May 1969. Naik Gurbachan Sineh was In com-

mand of tbe leading section of a platoon which was entrusted
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with the task of attacking a hostile camp in the Mlzo Hills.
On reaching ckiie lo the camp, the column was fired upon
by the hostile sentry, who was immediately overpowered and
shot dead by the section led by Naik Gurbachan Singh. Other
occupants of the bundle camp also immediKftely opened fire
and continued liring (or about ten minutes. Quickly ap-
prec ia te the situation, the Column Commander with his
platoon surrounded and assaulted the camp. When the hos-
tiJcs attempted to escape, Naik Gurbachan Singh, with his
section, chased the escaping hostiles through thick jungle and
shot dead thiee hoitiles and captured their weapons.

Jn this action. Naik Gurbachan Singh displayed courage
and leadership.

28. 16885 Naik kHIM BAHADUR GURUNG \ss^m
Rifles.

On the 9th September 1968, a platoon of Assam Rifles was
ordered to search a village in the Mizo Hills. The platoon,
after deploying two sections as stops, entered ihr village at
obou, 0400 hours. While one section under the commend
of Ntiil. JChim Rahadur Guning was searching the jungle in
the proximity of Ihe village, a group of hostile!, approxi-
mately a section strength, opened fire. He with hi9 section,
charged the hostiles against heavy intense fire, as a result of
which the hostiles were demoralised and fled away leaving
behind 3 rifles. 91 rounds of ammunition and ioene valuable
documents. A^ain, on the 23rd October 1968, at about 0600
hours, the section under Naik Khim Bahadur Gurung was in
ambush alongwith oiher sections. While the sections were
in amhush. he capturrd 2 hostiles along with some valuable
documents.

Throughout, Nail' Khim Bahadur Gurung displayed cour-
age and determination,.

29. 2854309 Rifleman BHANWAR SINGH, Rajputana
Rifles.

Rifleman Hhanwar Singh, while on patrol on the night nf
7th/8th March 1969 near a village in Nagaland, spotted
group of armed hostilei near the track on which the patrol
was moving. He promptly charged the hostiles without allow-
ing them any time to disperse in the darkness. In the en-
suing hnnd-to-h.ind fight, he wounded and overpowered two
of the hostiles.

In this encounter. RiPeman Bhanwar Singh displayed
courage and determination.

30. 2860R97 Rifleman 1HALA PRAVIN SINGH
KANUBHA, Rajputana Rifles.

During the disturbances in Gujarat, Rifleman Jhala Pravin
Singh Kanubha was L4 member of t, protection party while a
house was being searched in \hmcdabad on th» 25th Septem-
ber 19r>9. Suddenly a miscreant brandishing a sword came
out of the house nnd tried to strike at Rifleman Kanubha who
was blocking his way. The O.R. parried the blow and knock-
ed down the miscreant. The arrest of. this miscreant led 1o
the arrest of i-even more miscreants with lethal weapons

In ihin tction, Rifleman Ihda Pravin Singh Kanubha dis-
played • our«Rc and devotion to duty.

31. 2751431 Sepoy BABAN NAGARE, Maratba.
On the morning, of the 17th March 1968, a platoon of the

Maratha Re^imeiv, was entrusted with the task of locating a
ganc of hostiles in Nagaland. Sepoy Baban Nagwo was the
leading scout in one of the section* of the platoon. At about
0545 hour* when the platoon was crossing a nullah in the
jungle, the hosliles opened automatic flrc on the leading sec-
tion. Sepoy Baban Nogaxe located the place from where the
fire came end under the orders of his section commander,
assaulted the position of the hostiles and captured a sub-
machine gun with ammunition. Alongwlth hii section i.om-
manoY' and ti s poy. he chased the hosliles for approxi-
mately one mil"1 And enntured three hostiles.

In this aclion, Scpov Baban Nugare displayed courage and
determination

32 7047085 Sepoy Driver Recovery BACHAMANDRA
UTITAPP \ POOVAPPA, Electrical and Mechanical
Engineers.

Tberc was continuous rain in Gujarat State from 7th Sep-
tember 1969 to 11th September 1969, causing floods in most
of the livers On the night of 10th .September, 1969 river
Viswnmitri in Baroda was in spate end laroe areas on ii1
banks were flooded. An OR of Electrical and Mechanical
Engineering School, Baroda. while returning to Harni Cnmp

was caught in the flood waters. He climbed on a treo^to
save himself and spent the whole night there. By 0700 hours
on llih September 1969, he was surrounded by 10 to 15
feet deep water having a fast curroni. He was spotted at
0900 hour* on Uth September 1969 by a search party who
were looking lor the missing man. Due to very fast current
and deep waiCLS, rescue was dangerous. Sepoy BachamaiMlra
Uthappj Poovappa and another OR who were members of
the Search Party volunteered to go to his rescue unmindful of
their personal safely. A raft was improvised on which these
men attempted to reach the marooned soldier. They weiu
swept ^way by the last current and were unsucceNsful, Sepoy
Poovappa then decided to establish a line across the fast cur-
rent using the trect and twice attempted to swim across with
a manila rope hut wns swept away by the fust current. Only
on (he thiid attempt he wa^ successful in establishing a rope
lint' between the trecu. He then put the marooned man on
his shoulder and brought him Mfely across the swirlm
watcs with Ihe help of the rope strung across the trcoM,

In this action, Sepoy Driver Recovery Bachamandra
Uthappa Poovappa displayed courage and initiative.

33. 2547450 Sepoy CHINNAPPAN. Madras

Sepoy Chinnappan was detailed as a member of a special
parol -sent for intercepting hostiles in Naftaland. On the
9th April 196<>r he saw three hostiles, fully nnmed, approach-
ing towards the patrol. He immediately alerted the patrol
leader who ordered the patrol to take up in ambush position.
The hostile* immediately opened fire which wa^ returned by
the patrol. While the exchange of fire wws taking place
Sepi'y Chinnappan jumped out of his position ;>nd captured
ore armed hos'ilr in utter disregard of his person^ safety.

In this action. Sepov Chinnappan displayed courage and
determination,

^4. 7075436 Sepoy Driver (MT) SHANTA RAM MORE,
Metrical and Mechanic.il Engineers.

On the nietit of the 10th September 1069 river Viswamitii
in Baroda was in spate and larpe areas on its hanks were
Hooded An OR of the Electrical Mcchani al En unccrins
School, Baroda, while returning to Harni Camp, was caught
in ihe flood waters. He climbed on H tree to save himself
and spent the wliole night there. By 0700 hours on the I1lh
September 1969. he wai surrounded by 10 to 15 feet deep
water having a fast current. He was spotted at 0900 hours
on the 11th September 1969 bv a search party who were
looking for the misting man. Due to very fast current and
deep watcis, rescue was dangerous. Sepoy Shanta Ram
More and another OR who were members of the search
party, volunteered to jo to hi» rescue unmindful of tbcir
personal safety. A raft wai improvised on which these men
attempted to leach the marooned soldier but were iweot awnv
bv Ihe fart current aad were unsuccessful. It WJS then de-
cided to establish a line across the fast current usinc the
trees Sepoy More twic« attempted to swim across with a
manila rope but was swept awav by the fa t̂ current, Only
on the third attempt, he was Miccessful in es'ahlishiTjq i rone
line between the trees. Thereafter, the other OH. put the
7iiaroone<t man on hit shoulder and brought him safely across
(he swiriinc water with the he In of the rope strung acros«
the trees.

7n (his action, Secov Driver (MT) Shanta Ram More dis-
p1ciyed couraic and determination.

No \6-Frcs/70—The President i<, pleased to approve the
award oC the -'VAYU SFNA MEDAL'V'AIR FORCF
MEDAL' to the undeinienlioned personuel for ;tcts of ixcep-
lional devotion to dut\ or courase •—

1. Wine Commander ARUN KANTI MflKHERJER
(4416). General Duties (Pilot)

Wine Commander Anin Kanti Mukherjec his been one of
the pioneer supersonic pilots of the Indian Air Force. He
has n total of 2.430 hours of flying to liU credit and has
flown over 1.700 sorties in the supersonic aii craft. In Tune
1967, he toot over the command of a squadron which wa'
responsible for the conversion truninjr of pilots on the
supersonic type. A large number of pilots have passed out
from this squadron without a single serious mishap. Under
the able leadership of Wing Commander Mukherjee, the
Squadron hfls not oniv become a jfood conversion unil but
it has nlso achieved a high decree of oncratiom! prepared-
ness In 1968, the squadron received tripe trophies for the
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best maintained supersonic squadron, the best squadron and
the individual rocket trophy.

Throunhout, WinR Commander Arun Kanti Mukhcrjce
displayed courace. deierminatiun and devotion to duty.

2 Wing Commander EHUPENDERA NATH MISRA
(407V), General Duties (Pilot)

Wing Commander Bhupendern Nath Misra has been in
command of a Fighter Squadron in the Indian Air Force
for the last 18 months. During this period, the Squadron
has carried out extensive training and has participated credit-
ably in all the exercises held by Headquarters, Western Air
Command. The Squadron was assessed as the best of its
type in the Command for the year 1968-69. The enthusiasm
and the sense of purpose cieaU'd by this officer amongst the
personnel of his Squadron helped him 10 set up a record in
getting the entire Squadron instrument rated for the first
time. The present high state of operational readiness of the
Squadron is due to the personal example set by the officer.

Throughout. Wing Commander Bhupendera Nath Misra
displayed courage and professional skill.

3. Win* Commander CECIL VIVIAN PARKER (4346)
General Duties (Pilot)

Winjt Commander Cecil Vivian Parker formed an opera-
tional tralnmK unit in October 1966, and was the Unit's first
Commanding Officer. He is responsible for the high level
of instructional technique, standardisation and quality of
pupils that have passed through the unit. From its incep-
tion, the Unit has fulfilled two rolles, viz. Training and
Operational. Accomplishment of these two roles in the face
of various difficulties, was due to the • high organising ability
of Wing Commander Parker. It has been solely due to
his efforts that the Unit successfully met all commitments
with the highest utilisation rate of the aircraft and the lowest
accident rate.

Throughout, Wing Commander Cecil Vivian Parker show-
ed courage and exceptional devotion to duty.

4. Wing Commander DALBIR YADAV (4241)
General Duties (Pilot)

Wine Commander Daibir Yadav has been commanding a
squadron since 4th October 1966. During this period he has
devoted himself whoie-heartediv towards bringing up and
maintain!** his unit at a very high state of operational readi-
ness. He has strived hard in training young and raw pilots
to "Fully Operational" status. He has also rendered valuable
help to the air staff In Headquarters Western Air Command,
in planning and executing the Gunnery-Meet Exercises which
are so necessary for continuous assessment of the operational
standard of the squadron.

Throughout, Wine Commander Dalbir Yadav has shown
courage and exceptional devotion to duty.

5. Wins Commander DENZTL SATUR (4339)
General Duties (Pilot)

Wing Commander DenzIl Satur has been In Command of
a Squadron for the last 2i years. He has a distinguished
record in operational flying and has a total of about 3.507
hours on fighters to his Credit. Under his leadership the
squadron has fulfilled all the tasks allotted to it efficiently.
His professional ability in combat flying has been a source
of inspiration to the pilots under his command. Insplte of
heavv odds he has brought the squadron to a hich standard
of combat readiness.

Throughout Wing Commander Denzil Satur displayed
courage, leadership and devotion to duty,

6. Wins Commander JAYARAM NTLKANTH TATAR
(4040). Oenernl Duties (Pilot)

Wine Commander Jayaram Nilkanth Jatar has been com-
mandinc a squadron since Au trail 1967. His 7ea1 and untir-
ine effort* have led to an Increase in the monthly flvinc hours
("id n substantial reduction in the accident /incident rate
The Squadron has also won the Command Gunnery Tiophv
for 196R Durinc his command, the Squadron was called
upon to operate a number of detachments. He successfully
met these commitments He has also successfully devised\
a H"ht weight starting system to enhance the squadron's _
mobility besides ways to imnrove the serviceability of the
around eciu'nment He was the ton scorer durine the 1968
Command Gunnery Meet. Once when an aircraft had force-
landed at a Landing ground and its retrieval became a pro-
blem due to the surrounding obstructions and the uneven

surface of the runway area he, with his exceptional airman-
ship, was able to execute a take-off and bring the aircraft
safe to the base.

ThiouRhout. Wing Commander Jayaram Nilkanth Jatar
displHVcd courage devotion to duty and exceptional airman-
ship

7. Wing Commander KSHIRODE KRISHNA SEN,
VM(4495), General Duties (Pilot)

[BAR to Vayu Sena Medal]
On 27th February 1969 Wing Commander Kshirode

Krishna Sen was flying a jet, giving pre-sole instruction to
a trainee pilot under conversion. While on the final
approach, about ten kilometers away from the airfield, the
aircraft engine suddenly flamed out. He Immediately took
control of the rapidly sinking aircraft and ordered the trainee
pilot to eject. The ejection process Jeopardised his own
safety because it blackened the periscope and totally cut out
his front view. Tn spite of this, with determination and
courage ho kept direction and control of the aircraft and
eventually crash-landed it at the airfield. Thus, he not only
saved the lives of many civilians on the ground but also
made it possible for the administration to investigate the
cause of the engine failure and take remedial action.

Throughout, Wing Commander Kshirode Krishna Sen dis-
played courage and devotion to duty.

8. Wing Commander KRISHAN KANT SAINI (4436).
Vr. C. General Duties (Pilot)

Wing Commander Krishna Kant Sainl Joined the IAF hi
January 1953. During his service career, he has held many
important flying appointments, including the command of a
Squadron. He was detailed to carry out environmental
trials of four different types of helicopter during the period
November 1968—^ugust 1969. These trials entailed flying
at very high . altitudes in difficult terrain and hi adverse
weather conditions. On a number of occasions, he faced
hazardous situations with exceptional skill and courage. On
the 8th May 1969, during the course of an evaluation trial,
he landed and took off from an altitude of 22,500 feet
Betting a world record for any class of helicopter.

Throughout. Wing Commander Krishan Kant Sainl dis-
played exceptional skill and courage,

9. Win« Commander MANDOKOLLATHUR GOPALA-
SWAMY RAMACHANDRA (4033), General Duties
(Pilot)

Wing Commander Mandokollathur Gopalaswamy Rama-
cliandra was commanding a squadron from 18th July 1966
to 16th August 1969. Although there were no firing ranges
available at or near his base with proper planning he effec-
tively trained his air and ground crews in the various opera-
tional roles. He was always able to put more than_ the
required number of aircraft on the line with fully operational
crew on various air exercises ordered by the Command and
Air Headquarters. His crews executed the tasks assigned
to them successfully. The average monthly flying and utilisa-
tion rate of the squadron's aircraft, during his stewardship,
had been the maximum with minimum rate of accidents/
incidents,

Throughout, Wing Commander Mandokollathur Gopala-
swamy Ramachandra displayed courage and devotion to
duty.

10. Wing Commander MOHINDER SINGH BAWA
(4494). General Duties (Pilot)

Wing Commander Mohinder Singh Bawa took over
command of a fighter squadron in 1968. The
Squadron was just then being raided and equipped with the
latest aircraft With limited resources, he had to create a
h;ise from which the subsequent squadrons of the Indian
Air Force could be formed. Apart from training of person-
nel on a highlv sophisticated aircraft, the sqgadron was faced
with many difficulties in the induction of this equipment.
During the short period of one year, the squadron reached
a fullv operational status: the officer set a personal eximple
hv ;iltain!ne the highest instrument rating on supersonic
aircraft.

Throughout. Wing Commander Mohinder Singh Bawa dis-
played courage and devotion to duty,

M31OI/70
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11. Wing Commander KAPIL DEV CHADHA (3845)
General Duties (Pilot1)

Wins Commander Kapil Dev Chadha took over as Com-
manding Officer of a Transport Squadron In 1967. During
the period of his command, the .squadron has accomplished
the air maintenance tusk of 12,000 tonnes in one year, flying
over 12.000 accident free hours. This has been an all-time
record in the squadron history. During the last 15 years,
the officer has flown over 4,500 hours as Captain without any
accident and has held the highest professional qualification.

Throughout Win? Commander Kapil Dev Chadha dis-
played courage, leadership and devotion to duty,

12. Wing Commander SURENDRA NATH KAWLRA
(3945), General Duties (Pilot)

Wing Commander Surendra Nath Kawlra has been com-
manding a squadron for the last 15 months. Throughout
this period, he has applied himself to the task of increasing
the operational efficiency of his squadron with commendable
energy and enthusiasm. He has ensured a high standard of
performance by his squadron not only In the primary task
assigned to it but also in other fields of service activity.
During the period of his command, the squadron hag taken
part in many exercises and its consistently Rood performance
has undoubtedly been, in a large measure, due to his leader-
ship. For his performance during an Air Exercise, he was
commended bv the Chief of the Air Staff. Not only did
the squadron achieve the best overall results, thereby winning
the Annual Air Trophy, but Wing Commander Kawlra's owrt
individual performance was outstanding and earned him the
trophy for the bwt individual bombing,

Throughout, Wing Commander Surendera Nath Kawlra
displayed leadership and exceptional devotion to duty.

13. Wing Commander SURINDER STNGH (4239).
General Duties (Pilot)

Wing Commander Surinder Singh has been commanding a
transport squadron since September 1966. This squadron
has been primarily responsible for the air maintenance of
far-flung areas on the Northern border. Despite many
difficulties, he reorganised the Squadron which enabled it to
meet special commitments at short notice. He has flown over
1 500 hours in the hazardous terrain in NEFA, Naga Hills.
etc. He has also undertaken numerous flights for flood relief'
in the country. He served with TJNEF in the Congo In
1960, where, he flew a number of missions in complete: dis-
regard of hi' safety.

Throughout, Wing Commander Surinder Singh displayed
courage and devotion to duty.

14. Wing Commander VIJAY CHAND MANKOTIA
(4041), General Duties (Pilot)

Wing Commander Viiav Chatid Mankotia has been a
transport pilot since January 1951. In June 1967. he assumed
command of a Transport Squadron He worked out a de-
tailed training and operational programme with the aim of
achieving the maximum operational status in the shortest
possible time, His greatest contribution in building up the
operational status was the personal lead he took In all
matters connected with the various operational tasks allotted
to the squadron. He is an able and experienced flier with a
total of 4R50 hours of which 1280 hours are operational
hours; he is personally capable of undertaking any flying
task.

Throughout, Wing Commander Vrjay Chand Mankotia dis-
played courage and determination.

15. Squadron Leader BTRENDRA DATT DANGWAL
(4839), General Duties (Pilot)

Squadron Leader Birendra Datt Dangwal has been in Com-
mand of a He'icopter Unit from November 1965. He has
flown 730 accident free hours including 470 _ hours on
operational commitments. Further, being a qualified^ Flying
Instructor he has also been responsible for conducting tho
operational training of bis pilots. His efforts have enabled
the Squadron to fulfil its- operational tasks creditably
"Put-inn +V flnn+ Jri North Bengal i™ 19fi8 hU unit liriifterl
ninniies nnd evacuated casualties and marooned people from
difficult and inaccessible places. He fulfilled the task by
skilful handling of the air and ground crow.

Throughout, Squadron Leader Birendra Datt Dangwal
Displayed courage and devotion to duty.

16. Squadron Leader BRTJESH DHAR JAYAL (4972)
General Duties (Pilot)

Squadron Leader Brijesh Dhar Jayal worked as a test
pilot from 26th September 1966 to 30th December 1968.
During this period, the officer was associated with a number
of trials on various aircraft. He was responsible for working
out the radii of action and take off techniques in various
configurations in respect of a new type of supersonic air-
craft. He successfully evolved its nunnery techniques and
nclped_ n the adoption oi the risht and simpler IVDC of ihe
fiun sight. Again, he was responsible for pinpointing the
faults of H new trainer aircraft and fur ^uggesiing remedies
to make it safe for flying. His contributions in many other
fields of military aviation also have been significant. He
volunteered to undertake every trial given to his unit. His
performance in every case was commendable. He
put in long working hours in an effort to complete the trials
in the shortest possible time.

Throughout, Squadron Leader Briiesh Dhar Javal displaced
courage, initiative and determination.

17. Squadron Leader DEBENDRA NATH MUKFRJEF
(4670) General Duties (Pilot).

Squadron Leader Debendra Nath Mukerjce was posted to
a communication squadron in October 1966, on completion of
conversion training on to a new type of transport aircraft,
During training, he was adjudged one of the best pilots in
his courste. On joining the Squadron, he was instrumental
in organising the initial training on the type and its operational
trials. He has flown more than 840 hours on the type with-
out a single Incident. ' He has also flown in
Northern and Eastern Sectors where he was employed in
Airlifting and Supply Dropping mission from 1960 till Sep-
tember 1966. During this time, he flew over 1,500 hours in
operational areas. He also flew vital air supply missions
during the India-Pakistan conflict in 1965. He has flown,
about 5,200 hours and has the distinction of having an accident
free record Tn all the commitments given to Squadron
Leader Mukcrjee. he has discharged his duties with utmost
skill and enthusiasm

Throughout, Squadron. Leader Debendra Nath Mukerjee
displayed courage, professional skill and devotion to duty.

18. Squadron Leader DALTP SINGH SABHERWAL
(4756) General Duties (Pilot).

Squadron Leader Dalip Singh Sabherwal has been engaged
in airlift operations for nearly six years. He has flown over
6 700 hours, of which 1,670 hours were on operational
missions. In December 1967, he was detailed to study the
feasibilitv of heavy transport aircraft operation in one of
the border sectors, He personally undertook most of the
trial flights in the difficult terrain of the area and finally
helped in compiling the operating procedures which made
subsequent operations In the area both productive and safe.
When he was a Detachment Commander in one of the
operational areas in March 1969, he accomplished a record
airlift of over 1,000 tonnes in a month with only a few
aircraft.

Throughout, Squadron Leader Dalip Singh Sabherwal dis-
played courage and devotion to duty

19. Squadron Leader DINANATH NADKARNE (5587)
General Duties (Pilot).

Squadron Leader Dinanath Nadkarni has flown over 2.000
hnurs. His performance in flying has been outstanding.
While comparatively junior, he became a member of the
onlv Aerobatic Team of the T.A.F. During his last 41 years
stsiv in an operational Squadron, he has flown a total of 955
snrtifs out of which 112 sorties were bv m'eht. He has
alwiv< volunteered for thf most difficult task in the Smindron
whflher in ihc air or on the ground. Hi- coiirarre leadership
nnd inithtivr have been a source of inspiration to all the
men in the Squadron.

Throughout. Suuadron Leader Dinanath Nadkarni displayed
courage leadership and initiative.

to •Sniiidrnn T e-dcr KTRPAL STNGH (51151 (5208^
General Duties (Pilot).

Squadron Leader Kirpal Slnph has been engaged on flight
testing of various high speed aircraft since April 1967. Tn
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this assignment, he has flown 400 hours. His approach
towards production testing has always been intelligent and
dynamic and his ability to recognise the defects of aircraft
in the ah" has helped the ground crew immensely in their
task. Ho has displayed cool courage in tho face of grave
emergencies hi inclement weather conditions.

Throughout, Squadron Leader Kirpai Singh displayed cool
courage and devotion to duty.

21. Squadron Leader KUTHIRODAN BHASKARAN
(5208) General Duties (Navigator).

After completion of his conversion training on to 11 new
type of aircraft, Squadron Leader Kuthirodan Bhaskuran was
posted to a Communication Squadron in February 1967 for
navigational duties. During training, he was adjudged as
exceptional in his batch. After arrival in the squadron, he
undertook the conversion of other navigators in the squadron
on the t>pe and successfully achieved this task in a remark-
ably short time. As Navigator Instructor, he has previously
worked in Navigation School and in Transport FJraining Wing
and has the distinction of having his pupil navigators pass out
on top of the course list. He has flown about 5,000 hours'
of which 1,300 hours have been during his tenure in the
Communication Squadron, His hard work and very high
professional skill is responsible for bringing up the standard
of Navigators in the squadron.

Throughout, Squadron Leader Kuthirodan Bhaskaran dis-
played courage and professional skill,

22. Squadron Leader MANGATIL KARAKAD CHAN-
DRASEKHAR (4720) General Duties (Pilot).

Squadron Leader Mangalil Karakad Chandrasekhar joined
a transport squadron about a year ago. During this period,
he has carried out over 800 hours of operational flying, total-
ly unmindful of operational fatigue. He has also contributed
substantially to the build-up of operational pilots in the
Squadron and the training of tho newly posted officers. He
holds the highest instrument rating and is an A2 instructor.
Jn all his asMgnmcnts, he has always displayed initiative of
the highest order.

Throughout, Squadron. Leader Mangatil Karakad Chandra-
sekhar displayed courage, initiative and professional skill.

23. Squadron Leader NORBERT JOSEPH MISQUITTA
(5314) General Duties (Pilot),

Squadron Leader Norbert Joseph Misquitta has been in
Training Unit as a Flying Instructor since February 1966.
During this period, he has flown a total of 1,300 hours includ-
ing 950 instructional hours. On 12th August 1968, when
his' engine flamed out on the final approach, he took speedy
relight action and landed the aircraft safely. Again, in
February 1969, he went into an inverted spin while demons-
trating a flick on top of a loop. He ordered the co-pilot to
eject but himself continued with the emergency recovery
actions, and finally managed to recover the aircraft from
the spin, and land it safely.

Throughout, Squadron Leader Norbert Joseph Misquitta
displayed courage, professional skill and devotion to duty.

24. Squadron Leader NARESH KUMAR (5057) General
Duties (Pilot).

Squadron Leader Narcsh Kumar who has been command-
ing a Helicopter Unit was1 asked to undertake missions i'or
providing relief to persons affected by floods in North Bengal
in 1968. He rescued 9 persons on 5th, October 1968, during
one such mission. Tn the evening of the same day, flying as
co-pilot, h c saw a number of people surrounded by flood
water They were in grave danger and needed immediate
rescue. It was already dusk and the visibility was going
down However as commanding officer of the unit. Squadron
Leader Naresh Kumar ordered the pilot to attempt rescue.
Since landing was not possible, the helicopter was kept hover-
ina a few inches from the ground. When marooned persons
could not get into the helicopter, being too weak he, dis-
regarding his personal s'afcty, jumped out of the helicopter
and managed to put three persons on board. In a like
manner, he helped the rescue of some more marooned persons
on 6th October 1968. It was the result of bis planning that
in 14 days 650 tonnes of food and equipment were, air-dropped
and over 1,400 people rescued.

Throughout, Squadron Leader Naresh Kumar displayed
courage, initiative and devotion to duty.

25. Squadron Leader RAJAGOPAL JAYAGOPAL (4977)
General DuueS (Pilot).

Squadron Leader Rajagopal Jayagopal has been a Flight
Commander of an operational squadron since October 1966.
He lias trained and qualified a number of pilots on the type
and has thus substantially improved the operational potential
or the squadron. He has flown 5,300 Hours, including / 190
accident free instructional hours. On 16th January 1967
during a instructional sortie, while the pupil was carrying
out an assymetrie landing, a sudden loss ot elevator control
was expeuenced on final approach. He took over tho
controls and landed the aircralt safely. Again on 22nd April
1969, he was carrying out an air test wnen the ramp door
got stuck in fully down position. In this situation, the ground
clearance while landing is only U". He again demonstrated
a high standard of airmanship and professional skill by land-
ing tne aircraft without any damage.

Throughout, Squadron Leader Rajagopal Jayagopal dis-
played courage, professional skill and devotion to duty.

26. Squadron Leader SATISH KUMAR SAREEN (5370)
General Duties (Pilot).

Squadron Leader Satish Kumar Sareen has been flying
fighter aircrat continuously since 1957; he has flown 2,140
hours on Jet aircraft. He took part ia operation "Vijay" in
December 1961 agains't the Portuguese and a few months
later, achieved excellent results on the P.A.I. Course, break-
ing three Armament records. During his tenure as Flight
Commander in a squadron between 1964 and 1966, he
successfully led 10 operational missions in thc Mizo hills. In
the following year, while serving in another squadron, he
flew over 200 hours in a short time. He has been serving
as a Flight Commander m a squadron since May 1967. He
has flown, over 350 hours on supersonic aircraft. He obtained
a "Master Green" Instrument Rating in the early stages of
his squadron flying. He has set a fine example to all thc
pilots in the s'quadron and has produced an exceedingly good
instrument and operational state.

Throughout, Squadron Leader Satish Kumar Sareen dis-
played courage and devotion to duty.

27. Squadron Leader SHASHIKUMAR SAMUEL RAM-
DAS (.4930) Technical/Engineering.

Squadron Leader Shashikumar Samuel Ramdas has been
working as the Engineering Officer of a testing unit since
February 1966. He has also put in over 150 hours of flying.
It was entirely due to his initiative, hard work and Supervision
that ground equipment was fabricated and servicing schedules
wetc made out for a new type of aircraft in the unit. This
in turn enabled the unit to continue flight tests, as a result of
which recommendations for a substantial number of modi-
fications and improvements could be made. He alh'o carried
out a close study of the ground equipment supplied by M/s.
H. A. L. and made valuable recommendations regarding its
re-design. It is because of his unfailing efforts that thc
ground equipment which will now go into service will be a
vast improvement on tho one initially supplied by the manu-
facturers. Squadron Leader Ramdas was also responsible
for carrying out various systems assessments on the type.
Here, he not only applied his knowledge as an cngineeririG
officer but also as a pilot, with thc result that once again
recommendations made by him when introduced will make
servicing of the aircraft easier.

Throughout, Squadron Leader Shashikumar Samuel Ram-
das displayed exceptional devotion to duty, initiative and
professional skill.

28 Squadron Leader VIVIAN CHRISTOPHER GOOD-
WIN (4798) General Duties (Pilot).

Squadron Leader Vivian Christopher Goodwin is serving
as Flight Commander in an operational squadron. He has
flown 1,350 hours on type. He took part in the Goa opera-
tions the Congo operations and the 1965 conflict with Pakis-
tan ' On 29th November 1968, he took off on a croas-countrv
flight A few minutes after take-off, he lost aileron control
due to a fire- in the starboard wing. Even though the nature
of the emergency warranted abandoning the aircraft, he
brought it safely to base. While doing so, he avoided flying
over populated areas, even though this prolonged the flight
and greatly increased the danger to him personally.
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Throughout, Squadron Leader Vivian Christopher Goodwin
displayed courage and professional skill.

29. Flight Lieutenant ASHUTOSH KUMAR TRIPATHI
(8686) General Duties (.Pilot).

Might Lieutenant Aihutofch Kumar Tripathi joined a flying
unit in 1964. During his tenure in tins Squadron, he has
flown 2,586 hours, of which more than 1,500 hours were on
air maintenance operations over the hazardous mountainous
terrain in the Eastern area. He has always ahown willingness
to undertake the most arduous and demanding mission? and
has successfully accomplished the tasks. He has thus been a
source of inspiration to others in the Squadron.

Throughout, Flight Lieutenant Ashutosh Kumar Tripathi
displayed courage and devotion to duty,

30. Flight Lieutenant MANJIT SINGH DHILLON (7021)
General Duties (Pilot),

Flight Lieutenant Manjit Singh Dhillon, General Duties
(Pilot), has flown a total of 1,375 hours, in forward areas in
less than three years. He has flown 2,305 hours on helicop-
ter aircraft without a single accident; most of the flying was
over difficult hilly terrain. On 27th March 1967, two heli-
copters, one of which was flown by 1-light Lieutenant Dhillon,
were sent out on detachment to a forward area to carry out
a search and rescue mission for an Army patrol which WHS
los't in that extensive marshy area. Flight Lieutenant Dhillon
carried out a very long hazardous search of tile area, which
had hardly a ground feature to pinpoint and was able to
locate the lost patrol. After finding a suitable spot, he
landed and rescued the patrol. During his flying career.
Flight Lieutenant Dhillon has worked hard to train the unit
pilots. Thus, his unit has always been in a high state of
operational preparedness1.

Throughout, Flight Lieutenant Manjit Singh Dhillon dis-
played courage and devotion to duty.

31. Flight Lieutenant OM PRAKASH SINGH (9143)
Tech./Sigs. (Air).

Flight Lieutenant Om Prakash Singh has been serving
with a heavy transport squadron sine© December 1965 in his
fourth operational tenure. He has flown a total of 5,620
hours of which 2,260 hours, were in the operational areas of
J&K and the Eastern Sector. As the Signals Leader of the
Squadron, he has imparted an. extremely high standard of
training to the Signaller crews which is reflected in a very
commendable categorisation state and which in turn has
contributed significantly towards the whining of the best
categorised squadron trophy. He has enhanced the opera-
tional potential of one of the important transport Squadrons
by preparing its crews to operate the aircraft at all times in
its multifarious roles.

Throughout, Flight Lieutenant Om Prakash Singh displayed
courage and devotion to duty,

32. Flight Lieutenant ROH1TON BURJOR FRAMJEE
(7706) General Duties (Pilot).

Flight Lieutenant Rohiton Burjov Framjee has been
employed in a transport Squadron since October 1966. He
has to his credit 2,600 hours of flying out of which he flew
about 900 hours' during one year at times flying 100 hours a
month. On 17th September 1968. while taking ott at full
all-up take off weight the jet pack caught fire and its rear
portion flew off. I h e aircraft was in such a critical stage
that the take off could not be abandoned. Ho courageously
continued with the take off, controlled the engine fire and
landed back the aircraft safely. Again, on 8th January 1969,
soon after take off in a transport aircraft at maximum take
off weight, when several passengers were on board, he
experienced an abnormal vibration with a severe blurring of
the instrument panel because of the port outer tyre burst. He
immediately decided to land the aircraft on the remaining
runway length, which was' not much. He skilfully managed
to stop the aircraft at the O.R.P. Duiing this run of only
600 yards, the inner left tyre had also burst and soon after
the port brake caught fire. Mustering the available person-
nel and using ihc portable fire extinguishers on board the
aircraft, he quickly controlled the fire and thus saved valu-
able lives and an aircraft. Once again, during an engine
failure in a forward area he skilfully controlled the emer-

gency, completed the mission and subsequently carried out a
aingte engine safe landing at base.

rhroughoui, Flight Lieutenant Rohiton Burjor Framjee
displayed courage, piofessional skill and determination.

33, 41183 Warrant Officer CHANAN SINGH GILL
GT1/PJL

Warrant Officer Chanan Singh Gill joined the Royal Indian
Air Force in iy44. Jn 1947, he received training as a
Parachute Jumpmg Instructor at Chaklala. During the post-
partition period, he was called upon to be in the first team
of mstruciors selected tor establishing the Paratroopers' Tram-
ing Scnooi. Ever since then, he has been associated with
experimental trial drops to develop and manufacture suitable
equipment l'or para-arops. The trials included live jumps
with new Lypcs ot airborne valises, airborne- kit bags, airborne
Stretchers and dropping of various types of containers and
oiher neavy equipment. Many of the trials nave been carried
out in difficult terrain, Onc« when he was the leader of the
ejection crew conducting a double platform dropping trial
from a heavy transport aircraft, using the aircraft extractor
system to deliver ine load, ihe plattorm release strap was
accidentally disengaged while the aircraft was over a village
with tne OL stm a mile away. The result was that the
platform began to slide out ot the aircraft. Realising the
danger in letting the load drop on the village, which could
tiLive caurfed much damage to life and property, he imme-
diately caught hold of the lashings attached to t ie platform
and arrested its movement at the risk ot being pulled out of
the aircraft himself. He continued to hold the lashings in
place at great risk, to his life till the aircraft was able to drop
the load over the DZ.

lhroughout, Warrant Officer Chanan Singh Gill displayed
courage and determination.

34. 209673 Flight Sergeant SAMUEL PONN1AH JAMES
MARTIN Flight Gunner.

Flight Sergeant Samuel Ponniah James Martin has been
serving in a heavy transport Squadron since April 1904 as a
Flight Gunner and Load Master. I hough n e joined the
squadron as an ab-initlo aircrew, his determination, initiative
and keenness soon made hun one of the best operational air-
crew in the squadron. He has flown 2,173 hours, of which
1,405 hoursi were in the hilly terrain along the border. This
senior non-commi&ioned officer has always cheerfully
volunteered for difficult and hazardous flying missions and
has shouldered difficult tasks on the ground in complete dis-
regard of his personal safety and comforts. He has contri-
buted significantly towards' the operational potential of the
squadron by formulating new loading and unloading proce-
dures.

Throughout, Flight Sergeant Samuel Ponniah James Martin
displayed courage and devotion to duty.

NAGENDRA SINGH, Secretary
to the President.

CABINET SECRETARIAT

Department of Statistics

New Delhi, ihe 2nd April 1970

No Y-15012/70-ZWi.—In accordance with paragraph 2
of the Department of Statistics Notification No. 8/3/65-Estt.
II, dated the 1st February, 1966, the Government of India
has appointed.

(i) Director,
Bureau of Economics & Statistics,
Government of Gujarat,
Ahmedabad.

(li) Diiector,
Bureau of Economics & Statistics,
Government of Kerala,
Trivandrum.

(iii) Director of Economic Intelligence & Statistics,
Government of Uttar Pradesh,
Lucknow.
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as members of the Technical Advisory Committee on Statis-
tics of Pi ices and Cost of Living vice Directors of State
Statistical Bureaus included in the Committee vide this Depart-
ment Notification No. 11/1/68-Tech., dated the 7th Juno,
1968, for u period of two years with effect from the
1st February, 1970.

K. P. GEETHAKR1SHNAN, Dy. Secy.

MINISTRY OF HOME AFFAIRS

Rui-Es

New Delhi, the 25th April 1970
No. &/23/7Q-CS.II.—The rules for a competitive examina-

tion to be held by the Secretariat Training School, Ministry
of Home Affairs, New Delhi in September, 1970, for the
purpose of filling temporary vacancies in Grado III of the
Central Secretariat Stenographers' Service are published for
general information.

2. The number of vacancies to be filled on the results of the
examination will be specified in the Notice issued by the
Secretariat Training School, Ministry of Home Affairs. Reser-
vations Will be made for candidates belonging to Scheduled
Cables and Scheduled Tribes in respect of vacancies as may
be fixed by the Government of India.

Scheduled Castes/ Tribes mean any of the Castes/Tribes
mentioned in the Scheduled Castes/Tribes Lists (Modifica-
tion) Order, 1956, read with tho Scheduled Castes and
Scheduled Tribes Order (Amendment) Act, 1956, the Consti-
tution (Jammu & Kashmir) Scheduled Castes Order, 1956,
the Constitution (Andaman and Nicobar Islands) Scheduled
Tribes Order 1959, the Constitution (Dadra and Nagar
Haveli) Scheduled Castes Order, 1962, the Constitution
(Dadra and Nagar Haveli) Scheduled Tribes Order, 1962 the
Constitution (Pondichcrry) Scheduled Castes Order, 1964, the
Constitution (.Scheduled lribcs) (Uttar Pradesh) Order, 1967,
the Constitution (Goa, Daman and Diu) Scheduled Castes
Order 1968 and the Constitution (Goa, Daman and Diu)
Scheduled Tribes Order, 1968.

3. The examination will be conducted by the Secretariat
Training School, Ministiy of Home Affairs in the manner
prescribed in the Appendix to these Rules,

The dates on which and tho places at which the examina-
tion will be held shall be fixed by the Secretariat Training
School.

4. Any permanent or temporary regularly appointed offi-
cer to the Lower Division Grade or Upper Division Grade of
the Central Secretariat Clerical Service who satisfies the
following conditioas shall be eligible to appear at the exa-
mination :—

(1) Length of Service.—He should have, on the 1st
January, 1970 rendered not less than three years'
approved and continuous service in :—
(a) the Lower Division Grade or the Upper Divi-

sion Grade of the Central Secretariat Clerical
Service, or

(b) any other grade under tbe Central Government
or the State Government the minimum and
maximum scale of pay of which was not less
than Rs. 55/- and Rs, 130/- respectively, prior
to 1st July, 1959, and is not less than Rs. 110/-
and 180/. respectively on or after the 1st July,
1959.

NOTE 1.—The limit of three years of approved and con-
tinuous service will also apply if the total reckonable service
of a candidate is partly in the Lower Division Grade or the
Upper Division Grade of the Central Secretariat Clerical
Service and partly elsewhere as mentioned in (a) and (b)
respectively,

NOTE 2.—Officers oE the lower Division Grade or the
Upper Division Grade of the Central Secretariat Clerical
Service who are on deputation to ex-cadre posts with the
approval of the competent authority will be eligible to be
admitted to the examination, if otherwise eligible. This also
applies to an officer who has been appointed to an ex-cadre
post or to another service on transfer, if he continues to have

a lion in the Lower Division Grade Or the Upper Division
Grade of the Central Secretariat Clerical Service for the time
beinjj.

No re 3.—Regularly appointed officer to the Lower Divi-
sion Grade or the Upper Division Grade means an, officer
allotted to any of the cadres of the Central Secretariat Cleri-
cal Service at the commencement of the Central Secretariat
Clerical Service Rules, 1962, or appointed thereafter on a
long term basis to the Lower Divisron Grade or the Upper
Division Grade of that Service as the case may be accoiding
to the prescribed procedure,

(2) Age.—He should not be more than 40 years of age
on the 1st Janary, 1970, I.e. he must not have been
born earlier than 1st January, 1930.

Noib.—The age limit of 40 years will apply to the
Examinations to be held in 1970 and 1971
only. Thereafter the age limit will be 35
years.

5. The upper ago limit prescribed above will be further
relaxable :—

(i) up to maximum of five years if a candidate belongs
to a Scheduled Caste or a Scheduled Tribe;

(ii) up to a maximum of three years if a candidate is a
bona fide displaced person from East Pakistan and
has migrated to India on or after 1st January, 1964;

(iii) up to a maximum of eight year if a candidate
belongs to a Scheduled Caste or a Scheduled Tribe
and is also a bona fide displaced person from East
Pakistan and has mirgratcd to India on or after 1st
January, 1964;

(iv) up to a maximum of five years if a candidate is a
resident of the Union Territory ol Pondicherry, and
has received education through the medium of
French at some stage;

(v) up to a maximum of three years if a candidate is a
bona fide repatriate of Indian origin from Ceylon
and has migrated to India on or after 1st Novem-
ber, 1964 under the Indo-Ccylon Agreement of
October, 1964;

(vi) up to a maximum of eight years if a candidate be-
longs to a Scheduled Caste or a Scheduled Tribe
and is also a hona fide repatriate of Indian origin
from Ceylon and has migrated to India on or after
l lt November, 1964, under the indo-Ceylon Agree-
ment of October, 1964;

(vii) up to a maximum of thiee years if a candidate is
a resident of the Union Territory of Goa, Daman
and Diu;

(viii) up to maximum of three years if a candidate is of
Indian origin and has migrated from Kenya, Uganda
and the United Republic of Tanzania (formerly
Tanganyika and Zanzibar);

(ix) up to maximum of three years if a candidate is a
bona fide repatriate of Indian origin from Burma
and has migrated to India on or after 1st June,
1963;

(x) up to a maximum of eight years if a candidate
belongs to a Scheduled Caste or a Scheduled Tribe
and is also a bona fide repatriate of Indian origin
from Burma and has migrated to India on or after
1st June, 1963;

(xi) up to a maximum oE three years in the case of
Defence Services personnel disabled in operations
during hostilities with any foreign country or in a
disturbed area, and released as a consequence
thereof; and

(xii) up to a maximum of eight years in the case of
Defence Services personnel, disabled in operations
durinc hostilities with any foreign country or in
a disturbed area, and released as a consequence
thereof and who belong to the Scheduled Castes or
the Scheduled Tribes.

SAVE AS PROVIDED ABOVE, THE AGE LIMITS
PRESCRIBED ABOVE SHALL IN NO CASE BE
RELAXED.
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6. No candidate who docs not belong to a Scheduled
Cast© or a Scheduled "iribe or is not a lesident of the Union
Territory of Pondicherry or is not a resident of the Union
Territory of Goa, Daman, and Diu, or is not a migrant from
Kenya, Uganda and the United Republic of Tanzania (for-
merly Tanganyika and Zanzibar), shall be permitted to com-
pote more than three times at the examination; tnis restriction
being effective from the piesent examination.

NOTE.—A candidate shall be deemed to have competed at
the examination if he actually appears in any one or more
subjects.

7. The decision of the School as to the eligibility or other-
wise of a candidate tor admission to the examination shall be
final

8. No candidates will be admitted to the examination
unless he holds a certificate of admission from the School.

9. Candidates must pay Ihe fee prescribed in Annexure I
to the School's Notice.

10. Any attempt on the part of a candidate to obtain sup-
port fur his candidature by any means may disqualify him
ior admission to the examination.

11. A candidate who is or has been declared by the School
guilty of impel sonation or of submitting labricated docu-
ments or documents which have been tampered with or ot
making statements which are incorrect or false, or of sup-
pressing material information, oi otherwise resorting to any
uthcr megular or improper means for obtaining admission
to the examination, or of using or attempting to use unfair
means in the examination hall, or of misbehaviour in the
examination, hall, may, m addition to rendering himself liable
to criminal prosecution—

(a) be debarred permanently or for a specified period by
lho Secretariat 1 raining School, from admission to
any examination or appearance at any interview held
by the School for selection of candidates; and

(b) be liable to disciplinary action under the appropriate
rules.

12. After the examination, the candidates will be arranged
hy the School in the order of merit, as disclosed by the
aggregate marks finally awarded to each candidate, and in
that order so many candidates as are found by the School to
be qualified by the examination shall be recommended for
appointment up to the number of unrcscivcd vacancies decid-
ed to be filled on the results of the examination.

Provided that any candidate belonging to the Scheduled
Castes or the Scheduled 1 ribes who, though not qualified by
the'standard prescribed by the School is declared by them to
bo suitable for appointment to Grade 111 of the service with
due regard to the maintenance of efficiency of administration,
shall be recommended for appointment to vacancies reserved
for members of the Scheduled Castes and the Scheduled
Tribes as the case may be,

NOTF.—Candidates should clearly understand that this is a
competitive and not a qualifying examination. The numbei
of persons to be appointed to Grade 1IF of the Service on the
results of the examination is entirely within the competence
of Government to decide. No candidate will, therefore, have
any claim for appointment us a Stenographer Grade ill on the
basis of his performance in this examination, as a matter of
right.

13. Ihe foim and manner of communication of the result
of the examination to individual candidates shall be decided
by the School in their discretion and the School will not enter
into correspondence with them regarding the result.

14. Success in the examination confers no right to appoint-
ment, unless Government are satisfied, after such enquiry as
may be considered necessary, that the candidate is suitable in
all respects for appointment to Grade III of the Service.

15. A candidate who after applying for admission to the
examination or after appearing at it, resigns his appointment
or otherwise quits the service or severs his connection with it,
or whose services are terminated by his department or who is
appointed to an ex-cadre post r,r to another service on
'trasnfer' and does not have a lien on Central Secretarial
Clerical Service will not be eligible for appointment on the
results of this examination.

This, however, does not apply to a candidate who ha» been
appointed on deputation to an ex-cadre post with the approval
of the competent authority.

M. K. VASUDEVAN, Under Secy.

APPENDIX
Candidates will be given two dictation tests in English or

in Hindi one at 100 words per minute for seven minutes, and
another at 80 words per minute for ten minutes, which they
will be lecjuircd to tianscribe in 50 and 65 minutes respec-
tively.

2. Casdidates who satisfy the minimum qualifying standard
in the dictation at 100 words per minute will rank above the
candidates who obtain the sume standards in dictation at 80
wouh pt:r minute, persons in each group being arranged Inter
sc in, order of their merit us disclosed by the aggregate marks
awarded lo each candidate.

3. Candidates will he required to transcribe their shorthand
notes on typewriters, and for thii purpose they will be
required to bring their own typewriters with them.

MINISTRY OF FOREIGN TRADE

RESOLUTION
New Delhi, the 6lh April 1970

No, 1 /52/ 67/M&F.—In view cf urgent need for promoting
exports, stepping up foreign exchange earnings and develop-
ment of mica industry on sound lines, the Government of
India have decided to set up a committee, named, Mica
Advisory Committee. The composition, of the Committee will
be as follows :

Chairman
1. Shri C, N, Modawal, Director, Quality Control,

Ministry of Foreign Trade, New Delhi.
Members

2 Representative of Department of Mine? and Metals.
3. Representative of MMTC.
4. Shri S. B. Roy, Deputy Director, Central Glass

Research Institute, Yadav Pur University, Calcutta.
5. Shri R. G. Agarwal, P.O. Domchanch, Hazari Bagh,

Rihar.
f>. Shri M. R Reddy, P O. Gudur District Nellore,

Andhia Piadesh.
7. Shri S. S Mansinghka, Pussa Niwas, Rajasthan,

Bhilwara.
8. Shri Om P. Wadhwa, Metorcs Corporation Private

Ltd, Calcutta.
9. Shri Kota Reddy, P.O. Gudur District Nellore, Andhra

Pradesh,

10. Shri C. M. Rajgarhia, Giridjh, Bihar.

11. Shri S R. Sea Gupta, Secretary, Bihar Mica Exporters
Association P.O. Giridih, Bihar.

Secretary

12. Shri R. N. Mukherjee,

2, The terms of reference of the Mica Advisory Committee
will be as follows :—

(i) to prepare a development programme for mica
industry and to recommend steps necessary for pro-
moting exports of mica and mica products;

(ii) to prcpaie programme of market surveyi and pro-
duct development; and

(iii) to lecommend steps which should be taken to
improve mining of mica.

3. The Committee will submit its Report In about two
month's time.
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ORDER

ORDERED that this may be published in the Gazette of India
for general information,

A. k, MUKHFRJEE, Dy Secy.

MINISTRY OF PETROLEUM & CHEMICALS AND
MINES & METALS

(Department of Mines end Metals)

New Delhi, the 25th February 1970
No. C6-2(\)/b<i-CVII.—It has been decided that with

immediate effect the Deputy Secretary instead of Director
Department of Mines and Metals, Ministry of Petroleum and
Chemicals and Mines and MetaK will be the Member-Secre-
tary of the Joint Board on Mining Engineering Educition and
Training which was reconstituted vide erstwhile Ministry of
Steel, Mines and Metals, Department of Mines and Metals
Notification No. C6-2(lO)/68, dated the 11th December,
1968.

It has also been decided to modify the above mentioned
Notification as follows ;—

I. Chairman

For Secretary, Department of Mines and Metals, Minis-
try of Steel, Mines and Metals.

Rend Secretary, Department of Mines and Metals, Minis-
try of Petroleum and Chemicals and Mines & Metals

II. Members

For I, Coal Mining Adviser, Department of Mines and
Metals Ministry of Steel, Mines and Metals.

Read 1. Coal Mining Adviser, Department of Mines and
Metals, Ministry of Petroleum and Chemicals and
Mines and Metals.

For 2. A representative of the Ministry of Education.
Read 2. A representative of Ministry of Education and

Youth Services.

M. S. K. RAMASWAMI, Dy. Secy.

MINISTRY OF INDUSTRIAL DEVELOPMENT,
INTERNAL TRADE & COMPANY AFFAIRS

(Department of Company Affairs)
Company Law Board

ORDER

New Delhi-1, the 9th April 1970
No, S3(1)/7O-CLJI.—In pursuance of sub-clause (ii) of

clause (b) subsection (4) of Sec. 209 of the Companies Act
1956 (1 of 1956) the Company Law Board hereby authorises
Shri N. D. Bhatia, Joint Director, Inspection, New Delhi, an
officer of the Government of India, in, the Ministry of Indus-
trial Development, Internal Trade and Company Affairs
(Department of Company Affairs) for the purposes of the
said Section 209.

The Company Law Board hereby revokes the authorisation
earlier issued in favour of Shri N. D. Bhatia in the Ministry
of Finance, Department of Company Affairs & Insurance,
Order No. 51/1/65-CL.IT, dated the 19th January, 1966.

H. D. PANJWANT, Under Secy,
to the Company Law Board

MINISTRY OF HEALTH. FAMILY PLANNING. WORKS,
HOUSING AND ITRBAN DEVELOPMENT

(Department of Family Plnrnilng)

New Delhi, the 13 th April 1970
CORRIGENDUM

No. 5-9/69-EntJT.—In this Department's Resolution No.
5-9/69-Estt.IT, dated 31 st March, 1970 regarding setting up of
"Evaluation Committee" for evaluating the work of Central
Family Planning Institute, New Delhi the following correc-
tions may be made : —

Para 2 (iv); Substitute "Dr. (Miss) A. George" for
existing words "Dr. (Mrs.) A. George."

Para 5; Substitute "co-opt/invite" for existing words "co-
operate/invite."

R. P. MARWAHA, Under Secy.

MIVISIRY OF FOOD, AGRICULTURE, COMMUNITY
DEVELOPMENT AND COOPERATION

(Department of Agriculture)
(Indian Council of Agricultural Research)

New Delhi, the 8th April 1970
No. 1O(l)/7O-C7W(n/7C4K.—Under Rule 34(v) read

with Rules ,1?, 9 and 10 of the Rules of the Indian Council of
Agricultural Research, Shri S, B. Patil. Member, Lok Sabha,
R'ilgi, District Bijapur, has been selected by the President of
the Council (Minister of Fnod and Agriculture) to be a
member of the Governing Body of the Society vice Dr. G. S.
Dhillon. reigned, for the period from the 18th March, 1970
to the 12th June, 1970 or till such time as he continues to
be a member of the Society, whichever period expires earlier.

M. R. KOLHATKAR, Dy. Secy.

MINISTRY OF EDUCATION & YOUTH SERVICES
RESOLUTION

New Delhi, the 31jf March 1970
No. F. 5-11/68.T.6.—Whereas sub-section (2) of section 9

of the Institutes of Technology Act, 1961 (59 of 1961) pro-
vides a review of the work and progress of the Institutes of
Technology by a reviewing Committee.

Now, therefore, in exercise of the powers vested in him
under the said sub-section (2) of section 9, the President of
India, in his capacity as the Visitor of the Institute has
appointed a Reviewing Committee to review the workinj of
the Tndian Institute of Technology, Kanpur, with the com-
position and terms of reference as below :—

Composition

Chairman

1. Dr. S. Bhagawantam, 17 Tinmurthl Marg, New Delhi.

Members
2 Dr. Tagadish Lai, Principal, Motilal Nehru, Regional

Engineering College, Allahabad.
1. Dr. V. Ranganathan, Chief (Science), Planning Com-

mission, New Delhi.
4. Shri G. M. Modi, Modi Enterprises, Modinagar, U.P.

5. Shri R. Narasimham, Head of Department of Compu-
ter Science, Tata Institute of Fundamental Research,
Bombay-5.

Secretary
6. Shri S. Sadasivam, Assistant Educational Adviser

(Tech,). Northern Regional Office, Ministry of Educa-
tion & Y.S., Kanpur.

Term* of Reference

(a) To review the present progress of the Institute of the
Technology in, the fulfilment of its broad objective.

(b) To examine how far the Institute has Inter-acted with
other technical institutes with particular reference to
courses of study, programmes of research and
faculty development;

(c) To assess the overall impact of the Institute on the
training of highgrade engineers for the technological
development of the country;

I'd) To recommend the lines along which the Institute
'hould be further developed for advanced studies
nnd research, taking into account the developments
that have taker? place or are projected at the other
Institutes of Technology and the Tndian Institute of
Science, Bangalore; and

(<:) To report on ariy othfr asnect or aspects that are
relevant to the overall functioning of the Institute.

2. The Committee shall start functioning at the Institute In
the April, 1970.
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ORDER
ORDERFD that a copy of the Resolution be forwarded to :—

1. All State Government/Union Territories.
2 Chief Secretary to the Government of U P , Lucknow
1 Reyistiur, hidjun Institute of Technology, Kanpur
4 Chan man, Members and Secretary of the Committee
5 All Ministries of the Government of India.
6. Chairman, University Grants Commission, New Delhi.

and that the Resolution be published in the Gazette of
Tndia

RESOLUTION
N". 1 5-11/68.7\6—Whereas sub-section (2) of section

9 of the Institutes of Technology Act, 1961 (59 of 1961)
provides a review of the work and progress of the Institutes
of Technology by a reviewing Committee.

Now, therefore, in cxerdse of the powers vested In him
under the said sub-section (2) of section 9, the President of
India in his capacity as the Visitor of the Institute has
appointed a Reviewing Committee to review the working of
the Indian Institute of Technology, Bombay, with the compo-
sition and terras of reference as below :—
Composition

Chairman
1 Dr. H, N, Sethna, Director, Bhabha Atomic Research

Centre, Trombay, Bombay-85.
Members

2. Dr. Pranial Patel, Managing Director, Malleable Iron
& Steel Castings Co P. Ltd., Tulsipipe Road, Lower
Parel, Bombay-13,

3. Dr. T. K. Roy, Managing Director, Chemical &
Metallurgical Design Co. P. Ltd., A-60, Kaflash, New
Delhi-48.

4. Dr Jagan Chawla, Managing Director, Chawla Design
& Consultancy Services P. Ltd , 2, Rajdoot Marg,
Chanakyapuri, New Delhi-11.

5. Prof. Y. Phadke, Professor of Electronics, Tata Insti-
tute of Fundamental Research, Bombay-5.

Secretary
6. Shri K. N Sundaram, Deputy Educational Adviser

(T). Western Regional Office, Ministry of Education
& Y.S., Bombay.

Terms of Reference
(a) To review the present progress of the Institute of

Technology in the fulfilment of its broad objective
as a centre of advanced studies and research in
science, engineering and technology;

(b) To examine how far the Institute has inter-acted with
other technical institutes with particular reference to
courses of study, programmes of research and
faculty development;

(c) To assess the overall Impact of the Institute on the
training of high grade engineers for the technologi-
cal development of the country;

(d) To recommend the lines along which the Institute
should be further developed for advanced studies
and research, taking into account the developments
that have taken place or are projected at the other
Institutes of Technology and the Indian Institute of
Science, Bangalore; and

(c) To report on any other aspect or aspects that are
relevant to the overall functioning of the Institute.

2. The Committee shall start functioning at the Institute
In April, 1970.

ORDER

ORDERED that a copy of the Resolution be forwarded to :—
1. All State Government/Union Territories.

2 Chief Secretary to the Government of Maharashtra,
Bombay.

3. Registrar, Indian Institute of Technology, Powal,
Bombay-76.

4. Chairman, Members and Secretary of the Committee.
J All Ministries of the Government of India.
ti Chairman, University Grants Commission, New Delhi

rind th it the Resolution be published in the Gazette of
India

RESOLUTION'

No, F. 5-11/68 r.6.—Whereas sub-section (2) of section 9
of the Institutes of Technology Act, 1961 (59 of 1961) pro-
vides a review o[ the work and progress of the Institutes of
Technology by a reviewing Committee

Now, Iberefoie, in exercise of the powers vested In him
under the said sub-section (2) of section 9, the President of
India, in his capacity as the Visitor of the Institute has
appointed a Reviewing Committee to review the working of
the Tndian Institute of Technology, Delhi, with the composi-
tion and terms of reference as below ;

Composition
Chairman

1. Shri M. R. Chopra, Vice-Chancellor, Roorkee Univer-
sity, Roorkee.

Members
2. Shri A. K. Ghosh, Member, Central Water & Power

Commission, New Delhi.
3. Dr. P. S. Gill, Director, Central Scientific Instruments

Organisation, Chandigarh
4. Dr. A. K. Kamal, Professor of Elect. Communication

Engineering, Roorkee University, Roorkee.
5. Shri N. Balasundaram, Managing Director, Eastern

Electronics Ltd., Faridabad.

Secretary

6 Shri D, V. Naraslmham, Deputy Educational Adviser
(T), Ministry of Education & Youth Services, New
Delhi.

Terms of Reference
(a) To review the present progress of the Institute of

Technology in the fulfilment of its broad objective
as a centre of advanced studies and research in
science, engineering and technology;

(b) To examine how far the Institute has inter-acted
with other technical institutes with particular refe-
rence to courses of study, programmes of research
and faculty development;

(c) To assess the overall impact of the Institute on the
training of high grade engineers for the technologi-
cal development of the country;

(d) To recommend the lines along which the Institute
should be further developed for advanced studies and
research, taking into account the developments that
have taken place or are projected at the other
Institutes of Technology and the Indian Institute of
Science, Bangalore; and

(e) To report on any other aspect or aspects that are
relevant to the overall functioning of the Institute.

2. The Committee shall start functioning at the Institute in
April, 1970.

ORDER
ORDERED that a copy of the Resolution be forwarded to :—

1 All State Government/Union Territories.

2. Chief Secretary to the Government of Delhi Adminis-
tration, Delhi.

3. Registrar, Tndian Institute of Technology, New Delhi.

4. Chairman, Members and Secretary of the Committee.
5. All Ministries of the Government of Tndia.
6. Chairman, University Grants Commission,, New Delhi.

and that the Resolution be published In the Gazette of
India.
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RESOLUTION

No. F. 5-11/68.2.6.—Whereas sub-section (2) of section 9
of the institutes of Technology Act, 1961 (59 of 1961) pro-
vides a review of the work and progress of the Institutes of
Technology by a reviewing Committee.

Now, therefore, in exeicise of the powers vested in him
under the said sub-section (2) of section 9, the President ot
India, in his capacity as the Visitor of the Institute has
appointed a Reviewing Committee to review the working of
the Indian Institute of Technology, Madras, with the compo-
sition and terms of leterence as below :
Composition

Chairman
1. Dr P. L Bhatnagar, Vice-Chancellor, Rajasthan Uni-

versity, Jaipur.
Members

2. Dr. G. S. Ladha, Director, A. C. College of Techno-
losy, Guindy, Madras 25

3. Shri G R. Dcmodaran, Principal, P. S. G. College of
Technology, Coimbatore.

4 Prof. G. S Ramswamy, Director, Structural Engineer-
inn Research Centre, Roorlcee.

5. Shrl M. V. Arunachalam, Tiam House, 11/12 North
Beach Road, Madras-1.

Secretary
6 Shri M. S Snnivasan, Asstt. Educational Adviser (T),

Southern Regional Office, Ministry of Education &
Youth Services, Madras.

terms of Reference
(a) To review the present progress of the Institute of

Technology in the fulfilment of its broad objective
as a Centre of advanced studies and research in
science, engineering and technology;

(b) To examine how far the Institute has inter-acted
with other technical institutes with particular refe-
rence to courses of study, programmes of research
and faculty development;

(c) To assess the overall impact of the Institute on the
training of high grade engineers for the technological
development of the country;

(d) To recommend the lines along which the Institute
should be further developed for advanced studies and
research, taking into account the developments
that have taken place or are projected at the other
institutes of Technology and the Indian Institute o£
Science, Bangalore, and

(e) To report on any other aspect or aspects that are
relevant to the overall functioning of the Institute.

2 The Committee shall stait functioning at the Institute in
April, 1970.

ORDER
ORDERED that a copy of the Resolution be forwarded to :—

1. All State Government/Union Territories.
2. Chief Secretary to the Government of Tamil Nadu,

Madras.
3 Registrar, Indian Institute of Technology, Madras.
4 Chairman, Members and Secretary of the Committee.
5. All Ministries of the Government of India.
6. Chairman, University Grants Commission, New Delhi,

and that the Resolution be published in the Gazette of
India

RESOLUTION
No F. 5-11/68.T 6.—Whereas subsection (2) of section 9

of the Institutes of Technology Act, 1961 (59 of 1961) pro-
vides a review of the work and progress of the Institutes of
Technology by a reviewing Committee

Now therefore, in exrrnse of the powerp. vested in him
under the said sub section (2) of section 9, the President of
Tndii, in his capacity as the Visitor of the Institute has
appointed a Reviewing Committee to review the working of

the Indian Institute of Technology, Kharagpur, with the
composition and terms of reference as below :—

Composition

Chairman
1 Shri G. Pande, 7, Park Lane, Lucknow.

Member?

2 Di M. N Dastoor, M. N. Dastoor & Co. P. Ltd.
Consulting Engineers, P-17, Mission Row Extension,
Calcutta 13

3 Pi of S V. C. Aiya, Director, National Council of
Educational Research and Training, New Delhi.

4 Prof. D Bannerjec, Principal, Bengal Engineering
College, Sibpur, Howrah.

5. Dr. A K Bose, 15/D, Swinhoc Street, Calcutta-19.

Secretary

6 Shri H S. Shaham, Deputy Educational Adviser (T),
Eastern Regional Office, Ministry of Education & V.S,
Calcutta.

Terms of Reference

fa) To review the present progress of the Institute of
Technology in the fulfilment of its broad objective as
a centre of advanced studies and research in science,
engineering and technology;

(b) To examine how far the Institute has inter-acted
with other technical institutes with particular refe-
rence to courses of study, programmes of research
and faculty development;

(c) To asse's the overall impact of the Institute on the
training of high grade engineers for the technological
development of the country;

(d) To recommend the lines along which the Institute
should be further developed for advanced studies
and research, taking into account the developments
that have taken place or are projected at the other
Institutes of Technology and the Indian Institute of
Science, Bangalore; and

(e) To report on any other aspect or aspects that are
relevant to the overall functioning of tho Institute.

2 Ihe Committee shall start functioning at the Institute in
April, 1970.

O«DtRED that a copy of the Resolution be forwarded to :—
1. All State Government/Union Territories.
2 Chief Secretary to the Government of West Bengal,

Calcutta.
3 Registrar, Indian Institute of Technology, Kharagpur.
4 Chairman, Members and Secretary of the Committee
5 All Ministries of the Government of India.
6 Chairman, University Grants Commission, New Delhi,

and that the Resolution be published in the Gazette of
India,

L. S. CHANDRAKANT, Jt. Educational Advlser(T)

MINISTRY OF TRANSPORT AND SHIPPING

Transport Wing

RESOLUTION

New Delhi, the 1th April 1970
Vo. 13-PG(3)/7O.—The Government of India have receiv-

ed the Administration Report of the Port of Madras for the
year 1968-69 The following are the salient features of the
Report —

I Finn')'ral pauti'm : Ihe actual act revenue receipts of
the Poit Trust for the year under review tmounted to
Rs 823 (JO lakhs as against Rs 750.98 lakhs in the previous
>ear
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The net expenditure for the year, including debt charges
amounted to Rs. 689.82 laths as against 623.68 lakhs during
the previous year.

During the year under review, the Port Trust contributed,
;i sum of Rs. 325 lakhs to its Capital Account, Rs. 74.13
lakhs to the Renewals and Replacements Fund and Rs. 1
lakh to the General Insurance Fund.

The receipts and expenditure of the Pilotage Fund for
1968-69 amounted to Rs. 24.83 lakhs and Rs. 25.10 lakhs
lespectivcK The expenditure included a contribution of
Rs. 9.45 lukhs to the Revenue Account. Excluding thii con-
iribution, the reiult of the working showed a surplus ot
Rs. 9.18 lakhs. The closing balance in the account at the
end of 1968-69 was Rs. 5.37 lakhs.

The balances in the various Rcerve Funds at the end of
the year amounted to Rs. 239.46 lakhs. Besides, there was
a closing balance of Rs. 152.35 lakhs in the Revenue Account.

Outstanding Loans :

The total amount of loan due to the Government of India
as outstanding at the end of the year under review was
Rs. 11.16 crores, while the amount of loan outstanding from
l.B.R.D. in rupees was 5.10 crores. Against the loan taken
from Dutch financiers, a sum of Rs. 1.17 crores was out-
standing as on 31st March, 1969,

2. Traffic :

The total traffic handled (including transhipment tonnage
of food-grains) was 6,025,457 tonnes during 1968-69 as com-
pared to 6,441,927 tonnes in 1967-68. The figures of dead
weight tonnage of imports and exports which passed through
the port during the year were 3,021,836 and 2,356,170 tonnes
respectively. The corresponding figures of imports and
exports for the previous year were 3,792,677 tonnes and
2.070,142 tonnes, respectively. There wai an increase in the
export of ores which rose from 17,30 lakhs during 1967-68 to
2C.40 lakhs during 1968-69.

The total volume of coastal trade for the year 1968-69 was
937,754 tonnes as against 1,023,237 tonnes in the previous
year. Foreign trade was 4,440,252 tonnes in 1968-69 and
4,839,582 tonnes in 1967-68.

The Port Trust Railway handled a traffic of 3,244,00
tonnes as against 3,461,750 tonnes in 1967-68.

3. Shipping :

The number of ships, excluding sailing vessels, that entered
the port during the year was 1114 as against 1315 in the
previous year. The net tonnage was 5,286,256 as against
6,236,466 during the previous year.

4. Labour :

The labour situation during the year was satisfactory.
Labour welfare measures continued to receive special atten-
tion.

5. Works:

The total expenditure on works during the year was 7.46
L-rores. Some of the important works completed during rhe
year or in progress are mentioned below :—

Works completed :

(i) Construction of Civil Stores Depot and Used mate-
rial Depots.

(it) Construction of Electrical Engineering Office.

(iii) Construction of Canteen, First Aid Post and Cycle
stand.

(jv) Extension of Administrative Office Building,

Wo'ks in progress :

(i) Construction of New Workshops .stage II.

(ii) Ancillary works to New Workshops.
(iii) Conduction of an oil Dock and Capital Dredging

under Oil Dock Scheme,

(iv) Acqivsition of two numbers of 5-ton E.O.T. cranes,

b. A< Liiowlrdfienient :

The Government view with sulisfaction the work done by
the Board during the year under review.

ORDER

OftDti'.i D that a copy of the Resolution be communicated
to all concerned.

ORDERED also that the Resolution bo published in the
Gazette of India for general information.

K. NARAYANAN, Jt. Secy.

MINISTRY OF LABOUR, EMPLOYMENT AND
REHABILITATION

(Department of Labour and Employment)

RESOLUTION

New Delhi, the lOf/i April 1970

No. 10/4/70-M///.—!n continuation of this Ministry's
Resolution No. 10/31/68-MIII, dited the 6th November,
1469, the following further amendment shall be made in this
Ministry's Resolution No, 10/31/68-MIII, dated the 20th
December, 1968, as amended from time to time, reconstituting
the Cential Advisory Board for Iron Ore Mines Labour
Welfare Tund, namely :—

"In the said Resolution, in para 1, against Serial No, 1,
against Serial No. 1, under 'Members representing Emplo-
yers' Organisations, for the existing entry the following
shall be substituted, namely :—•

1. Shu A. L. Nair, Director, National Mineral Develop-
ment Coiporation Ltd., New Delhi.

ORDER

ORDERED that A copy of the Resolution be communicated
tn : —

1. rhe Governments of Andhra Pradesh, Mysore, Madhya
Pradesh, Maharashtra, Bihar, Orissa and Goa, Daman
and Diu.

2. The Ministry of Steel, Mines and Metals, (Depart-
ment of Mines & Metals), New Delhi,

3. All Members of the Board (List attached).

4. Employers and workers organisations concerned.

5. The Chief Personnel and Coordination Officer,
National Mineral Development Corporation, Ltd., 61,
Ring Road, Lajpat Nagar, New Delhi-14.

6. Shri A. L. Nair, I.A.S., Director, National Mineial
Development Corporation Ltd., 61, Ring Road,
Lajpatnagai, New Delhi-14.

ORDERED also that the Resolution be published in the
Gazette of India for general information,

C. R. NAIR, Under Secy.
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